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•PI, the Qiainnan; Estimates Committee, having been autho­
rise  by the Committee to submit the Report on their behalf* 
present this Fourth Report, on the Ministry of Education and 
Sc^ tific Research on the subjea ‘Elementary Education*.

2. The Committee wish to express their thanks to the 
Secret^  and other officers of the Ministry of ^ucation and 
Scientific Research for placing before them the material and 
information that th^wanted in connection with the examination 
of the Estimates. T h ^  also wish to express their thanks to 
Acha^a J. B. Kripalani, MJ*„ and Shri N. Malkani, M.P., 
for raving their evidence and making valuable suggestions to 
the Committee.

BALVANTRAY G. MEHTA, 
N ev ' D e lh i  ; C h a irm a n ,

The 30th January, 1958. Estimates Committee,

INTRODUCTION



"If one human b^iug is superior to another", says a Vedic Uiinker, **ii is not because he possesses an extra hand or eye, but because his and intellect are sharpened and rendered more efficient by education". A nation is what its men and women are, and men and women are what they are because of the education they have received during their life time. The inherent strength and progress of a nation, therefore, depends to a very great extent on the type of education that is received by its citizens. Education, therefore, plays a great part in the moulding of a nation. It is of even greater imporunce in the case of a nation which has achieved freedom only recently and which has to build itself up by fighting successfully the triple enemies of poverty, ignorance and disease. Successful working of a parliamentary democracy as also proper planning on a national scale require a sound system of education. As rightly stressed by the Planning Commission in "The First Five Year Plan", the educa­tion system has an intimate bearing on the attainment of the general objectives of tlie Plan inasmuch as it largely determines the quality of the manpower and the s<Kial climate of the community.
2. During the British regime, education was not only defective in many ways but also it was meant only for the chosen few and a vast majority of the population lived a life of illiteracy. The first task before the Planning Commission was, therefore, to take stock of the situation and to assess the position then existing.
3. An analysis of the situation made by the Planning Cximmis- sion (in "The First Five Year Plan”) revealed the following features that needed special attention:

(1) Considering the size of the jMpulation, the overall pro­vision of educational facilities is inadequate.
(2) The overall structure of the educational system is defet:-tivc in many ways, one of which is that it is top-heavy...................... In 1949-50, for example, the directexpenditure on primary schools was only 33.2 per tent, of tlie total educational expenditure, whereas a sound and properly proportioned system of education requires that the major share of this expenditure should be incurred on primary education.
(3) There are grave disparities between different States inthe matter of provision of educational focilities.
(4) Educational facilities are not properly distributed betweenurban and rural areas.
(5) There is lack of balance between provision of facilitiesfor different sections of society. Of special concern in this regard is the neglect of women’s education.

I. INTRODUCTORY



(6) The various stages of the educaticmal system are docclearly and rationally marked o u t
(7) Another disturbing feature of the sitiution is the largewastage that occurs in various forms at different stages 

of education.
(8) The absence of adequate facilities for technical and voca­tional education results in a much larger number of students going in for general education than is justified by the requirements of the country or the tutes and aptitudes of the pupils. The undue emphasis on the academic and theoretical aspects of education reurds the development of the practical sense, initiative and resourcefulness among large numbers of students.
(9) The position in regard to teachers is highly unutis-factory. A very large percentage of them are untrained.

(10) Another feature uf tiie situation is the dearth of womenteachers, who are especially suited, for Balwadis (including pre-primary iichools and day nurseries) and primary schools.
(11) The scales of pay and conditions ol ser\'ice of teachersare generally very unsatisbictory and constitute a major cause of the low standards of teaching.
(12) The high cost of education, esf>ecially at the universitylevel, prevents many an intelligent student from pro­ceeding to higher studies.
(IS) The undue stress on exaniinatiun.s and memory work in tlie present system of education is not conducive to the development of originality or a spirit of research.
(14) Lack of facilities prevents institutions from building upthe physical and mental health of students.
(15) There has been a general neglect of the study of ourown culture witli the result that the educated classes are often divided by a gulf from the mass of the people.

4. The above analysis reveals that the problems facing the nation in the field of education are many and complex. The Committee propose to deal with all these problems in the various reports at the appropriate pUces indicating the progress made in the various direc­tions and the leeway that is still required to be made up.
5. In this, their first report on the Ministry of Education, the Ck>mmittee propose to limit themselves to the problems concerning the field of elemenury education.
6. The primary stage in education is very important. It is at this stage that conscientious and concentrated efforts should be tnaH*. on a nation-wide scale to tackle the educational problem. In Tnrlia unfortunately this s t^ e  of education has been generally neglected for long. It is a historical fact that-some 5,000 veal's ago when



Europe was in darkness, child*s edxication in India, like the present day Western system, continued from tTadle to grave. Every child had to acquire sound knowledge and healthy traits of character by staying in the Guru's Ashram. Subsequently, however, due to the general neglect of ^ucation, the percenuge of literacy which was 75 per cent, between 800 and 200 B.C. declined to 50 jxrr cent, by SOO A.D. to 30 per cent, by 1200 A.D. and stood at 15 per cent, at the advent of British rule. It came down to 10 per cent, when the British left India. The modem system of education in India ori^- nated with the Charter Act of 1813, under which the British Parlia­ment directed the East India Company to accept responsibility for the education of the Indian people. If pro^*r steps were taken thereafter to discharge this responsibility, India would have been an educationally progressive nation by the close o£ the I9th Century. But unfortunately, the period that followed was a period of neglei:t and India, at the close of the 19th Century was eclucationally more backward than what it was prior to the advent of the Britisn rule. The Government gave primary education very scanty support and transferred it largely to the control of local bodies. In 1882 the Hunter C'.ommission made about .S6 recommendations on primary education, the main recommendation being that strenuous efforts of the State should be directed to primary education in a larger measure than before. These recornnicndations were, unfortunately, not pursued vigorously and the progress of primary education continued at snail's pace. It was Lord Cur/on who took some lead in encourag­ing primary education and sanctioned large recurring and non­recurring grants during the tenure of his Office—1898 to 1905. Between 1901-02 and 1916-17, there was some expansion of primary education on voluntary basis. After the close of tlie first World War, a new era opened in Indian life politically, socially and cultu­rally. In 1919, 50 percent, posts in Indian Educational Servicewere given to Indians and in 1924 fresh recruitment to that service was discontinued and Provincial Governments were allowed to organise their own Educational Services. In 1937 provincial auto­nomy was introduced with the right to control all branches of the State administration. During this period, efforts were made in vary­ing de^ees by individual provinces to increase facilities for primary education and also to make it compulsory in limited areas. The success achieved in this sphere varied from province to province. It was strictly limited, namely due to the limitations of finance. The first serious effort to view the problem of primary education as a national problem requiring serious attention of the Government was made by the Central Advisory Board of Education in 1944 in its report on “Post-War Educational Development in India”. This report popularly known as Sargent Report recommended a system of universal, compulsory and free education for all boys and girls between the ages of six and fourteen to be introduced as speedily as possible, though in view of the practical difficulty of recruiting the requisite supply of trained teachers, it added that it might not be possible to complete it in less than forty years.
2115 1̂ — 2.



7. On the eve of Independence, hardly 36 3 per cent, of the children in age group 6 to II attended k KooIs and literacy as a whole stood at the lowest lo'cl of barely H .6 per ccnt. (excluding age groufM 0 - 4 Tlie educational facilities were totally inadequate when compared to the requirements of the country and the quality of education was far l>elow ilie standard and ahnost divcircecl from life. On 51$i March, I91H ihc total numl>er <»f nrimary «h<K)ls in all iiie major provinces was l.-tO,791 with an enniiinrnt uf 111 lakhs of students. The country, therrfore, fared a stu|>enduus task of reconstructirm in the Held *if primary education.
8. The im|Kirtancc *if providing free and compulsory education to the rising Kcnrralion f>l tlir countrv cannot l>c over emphasised. This is the reason why a large numl>cr of foreign <»»untrics have introduced universal, free and fompulsory e<lu(atinn for all children within s(xx:ified age limits. KraliNing ihr paramoiini imfx>rtamc of educating the masses for laving vtuiid fiiiiiul.iiioii of democratic system of Onvernmrnt, our Constitution has laid down that the .State •hould endeavour to introduce free and (oiiipulsor^’ edncaiion for all children imtil they complete the agr of 11 vcars uitliin a {xriixl of 10 years from the commencement of the (kinstitution. In view of the impc»rtance of this suhjett, the t,oinnnttcc projxisc to deal with it in greater detail in a .sejiaratr diaptrr of this report.



II. PRE-PRIMARY ED l’CATION
A. Inuoducdon

y. Many psychologists hold the view that what a child learns in ihe first five years of his life is basically more iniporunt ft>r him ilian what he learns in the next fifty years. Pandit Jawahailal Nehru. Prime Minister, at one of the conferemes said ’ But s»)niclK)w the fact tliat ultimately everything depends on the human factor gets rather lost in our thinking of plans and schemes of national develop mcnt in terms of fai lories and machinery and general sthemes. It is all very important and we must have them, but ultimately, of MUirsc. it is the human being that counts, well, he counts much more as a child than as a gro»vn up”. 'I his indicates the neiessiiy of giving prof)cr care, training and guidance to childten during a fK*riod which is most important and crucial liefore the primary stage.
10. In India, althout^h the need for pmviding cducatiiin before the compulsoi7 age. through nursery schools or cla.sses is said to have been increasingly felt, very little has been achieved so far in the held of pre primary educaticm. During 1949-50 theie ucre only 275 pre-primary st:hrx>ls, «)ui of whicli 225 were managed by private iKKiies. The total number of students on roll was only 25,705. During 1954-55 the number of pre-primary schools was 51.S, out of which 219 were in Ikmibay State alone. Of these I T9 [jcr cent, were managed by Government, 2’1 per tent, by Local Boards and 

86 per cent, by private Ixjdies (.S9’H per cent, aided and 46-2 per tent, unaided). The toul enrolment during this year was 60,294. This shows that the pace of prt>gress of pre-primary etlucation has been extremely slow.
B. National Policy for PFe>Primary Education

11. The Ministry of Education stated that they had not outlined any national policy in regard to pre-primary education and that due to paucity of funds, expansion of pre-primary education had been left mainly to volunury educational organisations. They further added that under the Ck>nstitution the State was responsible for providing free and compulsory elemenury education and it had not been possible for the Government to undertake any direct responsi­bility for pre-primary education. However, to encourage private enterpri^, assistance was being given to deserving volunury organi­sations in that field. Assistance was also being given to those State Governments which had included schemes relating to pre-primary education in their development programme of the Second Five Year Pbn.



12. Regardira the lyllabui, course* etc. in the pre-prinurjr ictoob, the Ministry of Educatioo infonned the Committee that no umfonn practice wa» followed throughout the country. In the States of Madras. Madhya Pradesh and U tur Pradesh for example, the sylla­bus, courses etc.. in private pre-primary sc:hool& were not prescribed by the Education Department. In Bombay, however. Ac question Oi framing a syllabus lud been referred to a Committee by the Sute Government. In general it ctnild be said that the courses were neither prescribed by the State I-:ducation Department nor was it 
cotuidered necessary that it should be done.

IS. There are generally four types of pre-primary schtwls in the country: Montessori. Kindergarten, Nursery and Pre-Basic schools. A very small percentage of such schools are managed by the State Govemmenu or Local Ikidies. The large n»ajority of them are run with or without assistance from the Suie Govcrnmenu.
14. The representative of the Ministry of Education infonned the Comnjiitcc that consistent with their commitments for the intro­duction <)f primary education on a compulsory basis, the Government were not able to assume direct responsibility of providing pre-primary education on a large scale. The Ministry had under the first and serond Plan encoun^cd voluntary organisations to start pre-primary eduiration centres. The Ministry also provided financial assistance to State (Governments for setting up training st:hools fc»r pre-primary teachers but as the present resc>urces were not sufficient the Ministry could not advise State Cioverninenu to divert large sums to pre­primary education.
15. In regard to the question of intnxlticing some measure of uniformity iti the matter of syllabus, training of teachers etc. in the field of pre-primary education, the representative of the Ministry added that in the opinion of the Ministry there should be consider­able room for exiierimentation and variation and that they should not try and provide a uniform syllabus. The representative however agreed with the desirability of doing more in the sphese of pre­primary education.
16. The Cx>mmittee fully appreciate the difficulties of the Minis­try in the matter of fiiunce and the vastness of the problem involved but they foil to undersuiid the absence of even an all-India policy in tlie field of pre-primary education for the guidance of States and the organisations and institutions working in tliat field. The Com­mittee feel that tlie most imporunt and crucial period of die life of a child is being left almost entirely to be shaped in a haphazard way by a number of uncontrolled and uncoordinated bodies who are not governed by any uniform policies laid down by the Govem- ment in this behalf. The Committee are of the opinion that some guidii^ principles, thougli not rigid, should be thot^ht out in con­sultation with the best educationists and psychologists in the country and they should be placed before the .State Ministries of F^Maition for guiding the various educational institutions. While it is not



necenarr u> provide a uniionu syllabus, it is desirable that a reason* ably umiorm standard of Machers, their training, methods of teach­ing, equipment and proper environment in the pre*primary schools 
should be insisted u ^ n .

17. The Ck>mmittee have noted witli satisfaction the assuiance given by the represenutive of the Ministi7  of Education that the Ministry would provide some guiding principles for the development of institutions which were not expensive in the held of pre-primary education and also that the Ministry would examine in consultation with the Ministry of Law whether an amendment to the existing legislation is possible with a view to exercise eifeciive control over ifutitutions which were more in the nature of "teaching shops ' and which charged abnormally high fees.
C. Central Grants for pre-primary education

18. The Ministry informed the Committee that the Central scheme envisaged financial assistance to voluntary educational organi­sations which were doing outstanding and pioneering work for improvement and development of education in the field of pre­primary, primary and basic education. Ihider this sdicme, financial assisunce to the extent of 66 per cent, of the approved nun-recurring and 50 per cent, of the approved recurring expenditure for develop­ment purposes was given to the voluntary organisations in the first plan period and for 1956-57. From the financial year 1957-58, it has been decided that the Central assistance would be at the flat rate of 60* per cent, of the approved developmenul expenditure.
19. During the First Five Year Plan period (1950-51 to 1955-56), the grants sanctioned to voluntary organisations were for com bing activities in the field of pre-primary, basic, social and secondary education. In the Second Five Year Plan, a provision of Rs. 75 lakhs has been made for grants to volunury organisations working in the field of pre-primary, basic and social education. Specific amounts for pre-primary and basic education separately have not been ear­marked. The cases of institutions recommended for assistance by the State Governments, were considered on merit and Cjcntral grants were sanctioned to individual institutions under intimation to Sute Governments. The grants were also intended to help institutions of all India imponance which were engaged in the work of pioneer­ing nature of such significant or experimental character that it had a wider appeal. Applications for giants from such institutions were entertained direct.
20. During the First Plan period, Rs. 3,34,414 were sanctioned to the State Governments for the establishment or further develop­ment of 195 pre-primary schools and 6 instituticms for the training of pre^primary teachers. During the Second Five Year Plan the folloivi^g grants have been sanctioned for 1956-57 and 1957*58 (first

*Thit petoentate hat bern ceoeotly reduced to s<>% by the Mioittry of Finance.



instalment) to the various Sutes for schemes of pre-primary educa* tion included in their Educational Development P rc^m m es:—

Name of State
Grant•anaionedduring
195^57

Gramsanctionedduring
I957‘5«(firstinstalme.nt)

I 2 3

1. Madhya Pradesh. t,09,000
2. Uttar Pradesh 50,000 1.29,000

3- Bombay . . . . Nil 1,50,000

4- Mysore . . . . . 4,800
5- Kerala . . . . 45,600
6. Saurashtra . 11.555
7- Courg . . . .
8. Andhra Pradesh . 44>200
9. Rajasthan . . . . 21»000

lO. Punjab . . . . . . 5>ooo
11. Madhya Bharat • 6000

21. The rejpresenutive of the Ministry informed the Committee that in the plans both at the Central and State levels there was provision for assistance being given to voluntaiy organisations in the field of pre-primary education and the Ministry both under the First and Second Plan gave considerable financial assisunce to such ori^nisations. So far as the Sute Governments were concerned, the Ministry provided assisunce to tlie extent of 50 per cent, of whatever the States provided in their plans to encourage pre-primary educa­tion either for opening new pre-primary schools or for promoting teachers' training for such schools.
22. The Committee are of the opinion tliat the existing practice of providing a lump sum amount by the Ministry for grant in the combined field of pre-primary, primary, basic and social education is not desirable in that it does not give any clear idea to the public or the Sute Governments as to what amount was provided for what purpose. The Committee, therefore, suggest that separate amounts should be properly earmarked for grant to pre-primary, primary, basic and social education etc., and under each head separate alloca­tion should be made for im porunt sub-heads like teacher training,, buildings. e<]uipment, books for library etc. with ceruin latitude for reappropriation between the different sub-heads.



23. The Commiuee also suggeu that all grants given by the Centre to v o lu n t^  institutions in the field of pre-primary, primary and basic education, should generally be througii Sate Governmenu except in cases of institutions of an All India charaaer. Provision should be made for admission of a ceruin number of poor studenu free in pre-primaiy institutions before sanctioning the grant. In case of institutions of all India imporunce the Centre should invari­ably inform the Sute Governments concerned of the extent and purpose of assistance given to such institutions.
D. Indian National Committee on early childhood education
24. The Ministry of Education informed the Committee that the Indian National Committee on early childhood education was appointed in 1952 to function as a sub-Committee of the Central Advisory Board of Education in terms of the following resolution of the Government of India:—

"With a view to giving greater importance to early childhood education in the country, the Government of Indiahave decided to constitute an Indian National Com­mittee on early childhood education which will be affiliated to the World Council for early childhood education.”
25. Represenution on the Committee was given to some of theimponant non-oificial organisations with a view to provide stimulus to volunury bodies in the field to uckle the problems connected with early childhood education and to focus the attention of the Government and the public on important issues and problems pertaining to early childhood education in India. This National Committee held its first and the only meeting on 29th April 1953. and adopted the following as iu aims and objects:

(i) to promote the study and education of young childrenon right lines to foster happy childhood:
(ii) to promote pre-school education:

(iii) to collect and spread knowledge about the existing condi­tions of early education in the country:
(iv) to encourage the education of parents in methods ofdealing with young children;
(v) to encourage the training of personnel for early child­hood education;

{vi) to publish pamphlets describing experiments being carried out by various agencies:
{vii) to promote the production of suitable literature for children;
(viii) to encourage and promote research in early childhood education;



(i*) to encourafi^ itbrariet to maintain iections containing u p -to ^ te  bookf in varioiu languages suitable Cor 
.cMldreiu Md

(x) to coordmate the acuvities of various agencies engaged 
in early childhood education.

26. It also dctided that Sutc Government should be approached:
(a) to promote early childliood education by giving grants-tn- aid, land and other taciliiies to organisations running schools for 

preschool children;
(b) to ]x;r$uade nuinicijialities and other local bodies:—

(i) to take sotue, measure of responsibility for early childhoodeducatio'n,
(ii) to make a survey alx>ut the number and ty[>cs of pre­primary schfK>ls, play and recreation centres, children's parks, cu . U-ing run in their jurisdiction, and
(iii) to extend to them all possible facilities by way of makinggrahts and giving land, etc.;

(c) to apraint officers .s]ic(:ially concerned with early childhoodeducation and welfare of pre-school children;
(d) to provicie ai least two large rov>ms with adequate space for play wherever housing estates, witli 50 resilient iai units are being built, and to induce municipal committees and other local bodies to make similar provision in all new housing schemes for pre-primary education centres:
(e) to encourage play-centres in rural and industrial areas; and
/f) to make use of the Factories Act in enforcing provision forchila<are and nursery-education in factories and industrial plants.

^7. The National Committee also considered the general dearth of suitably trained teachers for schools for early childhood education and recommended tliat:
(a) each Sute should start free, long and short term coursesfor training women teachers. It was suggested that States should send out to rural areas mobile squads equipped with suiuble educational material to give short-term training to women teachers and to demon­strate the need and manner of running play-centres where children may enjoy aongs, dramas, and stories and leam useful lesscxis in social adjustment;
(b) some idea of the pre-school education and some trainiMin dealing with pre-school children should be given in all institutions training teachers for primary schoob; and
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(c) classes for children of pre-school age sliould be added to practising schools attached to prim a^ teachers’ train­ing schools and colleges and simple inexpensive mate­rial should be developed in these schools.
28. The represenutive ol the Ministiy further informed tlie Committee that Uiis was an ad hoc Committee which functioned only for about a year and a half and made son\e general proposajs about the importance of training teacliers on pre-primary education and asking tlie Sute Governments to study what was being done in various pre-primary institutions under them.
29. I'he  Committee are sorry to note tliat the enthusiasm in regard to tins National Committee on early childhood education proved to be short-lived. They suggest tltat this Committee may be revived, by reconstituting it, if necessary, and that its activities may be resumed. The Committee appreciate that due to limiu- tions of hnance, the progre.ss in this airection would be necessarily slow. All the same, sonic general ground should lie covercd during the Second Plan, so that the schemes of pre-primary education may be suitably expanded in the Third Plan.
.̂ 0. Incidentally, while on the subject, the Committee would like to lay special stress on the su^estion that the State Governments should encourage play centres in rural and industrial areas.

£ . Training of Teachers for Pre-Primary Schools
31. The latest suiisiics published by the Ministry of Education in “Education in India 1954-55” showed that the total number of teachers employed in the pre-primary schools during the year 1954- 55 was about 1,536 of whom 955 were trained. The recognised institutions in the country which trained teachers for pre-primary education were as under during the same year:—Bombay State * 5Madhya Pradesh 1Madras State 5Uttar Pradesh 1

Total: J 2
32. The Committee are of the opinion that the number of insti­tutions for training of teachers for pre-primary schools is totally inadequate. They suggest that the Ministry of Education should make efforts in co-operation with the State Governments to increase the number of such institutions. The Ministry should also encour­age cheaper schools for the children of poor people who cannot afford to send their children to costly schools which are at present working in the field of pre-primary education. Further, the Com­mittee are of the view that for child education it would be better to have women teachers. Government should encourage women with requisite qualifications to enter more and more in the field of pre-primary education as teachers, offer them stipends during the c o u ^  of their training and give them extra amenities while in service specially in rural areas, such as housing etc.

M15 LS.—3.
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in. PRIMARY EDUCA'IION.
A. Inuoduction

33. During the British regime, the administraton had devoted their tliought$ more to higher education than to elementary education whidi was relegated to the background and was regarded only as a stepping stone to secondary k IiouIs and Universities. The aim of the British Government in the field ul eduiatiun \vas expressed in iollowing terms in the coiiiiniinique issued by Lurd William Ben tinck's ( •oven tiiicnt:—
“The great objeci <»l «li«’ Hiitish (iovcrninent ought to be the 

promoiifin « f l litcraiiirc and science among
the naiivcs <il ;jik1 that all the funds appropriatea
lor the pinpt>se of education would be best employed 
on I njrjisii (-({(k ation alone".

I.ohI Nuilcy adniiltcd in London that the British Rule in India 
Ijad not siK<f<Hl(*(l in solvinj^ thi* problem »»f illiteraty and that the 
organisation oi cdiitaiion lj(,i;an u( the wron^ end. Lven during tlie 
British rule dissatisfaction developed in India with the system of 
elnnent;uy ediKaiion prevailing in ihe coinuiy. Tliis ft-i ling became 
more intense with the rise oi Indian nationalism. T h e curriculum 
in the priniaiy stage was jonsideied inisiiirable tc> meet the needs of 
national life and the cultural and economic problems of the masses 
as it was divorced from the nnal environnu'nt in which the majority 
of the pt'ople lived and was ineffective in the fimdamental task of 
developing the child's jxTsoiiality. Mahatma Gandfii held that the 
existing system of education did not meet the requirements of the 
country in any shape or ioim. lie  declared the .system of primary 
education as not only wasteful btit |v>sitivr'y harmftd in that most 
of the boys were lost to the parents and to the occupation to Avhich 
they were born.

34. Gandhiji initiated a discussion in the columns of Harijan in 1987, on Indian educational problems and offered many su^estions. The most important was the suggestion on primary education. He suggested tiiat primary education should be extended to at least seven years and shoidd include general knowledge gained up to Matricula­tion standard less English and plus substantial vocation. For all round development of boys and girls, training should as far as possible l>e given through a profit yielding craft and that education 
taken as a whole can and must be self-sup|X)rting. These suggestions were revolutionary in the field of primaiy education. All thinking men in the Government and outside devoted their attention to these suggestions and devised a new plan of primary education known as Basic education which has now been accepted by tlie Government of
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India as the National pattern of Elemenury education for the coun­try.
55. The Committee will deal with Basic education later in a separate chapter in view of its importance and urrcncy. Here, the Committee propose to deal with certain specific problems in the field uf primary education.

B. Educational Survey
36. The Ministry of Eduration informed the Committee that they had undertaken an educational sun'cy of India in collaboration with the State Governments to identify every elementary school and map out and delimit tlic areas served by the Distrift ScIidoIs and the areas tliat could l>e served by new schools, by suitable grouping of habita­tions and appropriate kxation of scluxiis. I 'he  basic sur\’ey would be supplemetued by a detailed study 6f certain selet:ted representative areas. This was cxpecicd to assist in implementing the directive principle of the Indian ('.onstitution. A comparative study of the I'diuational adiniiMstralivt practites in tlie Slates was also pro|x>sed to be included in the survey. The total estimated cost of the survey was Rs. 22 9 lakhs and the budj^et provision for 19.57-58 was Rs. 15 lakhs. Governnieiu of India would share 2/;'>rd of tlie total exjien- diture. A survey unit was created in November, 1950 and an Officer on S|x:cial Duty for educational survey was appointed on 7-11-1956. The work had been undertaken in all the States of India including the Union territories. Necessary training was given to the State Special Officers through a Central Seminar-r«m-Pilot Survey.
.87. The survey was being directed and supervised by the Educa­tion Survey Unit in the Ministry of Education and Sc:ientific Research. With a view to ensuring that the survey work was proceeding accord­ing to the instriiction.s, a few of the First Tehsil Survey reports from the different States were scrutinised critically by the Officer on Special Duty and all the discrepancies found in the same were com­municated to the State Special OfTicers for their guidance. The State Special Officers submitted fortnightly progress reports to the Officer on Special Duty to enable him to keep a very clo.se watch over the progress of work in different districts of the States. The Officer on Special Duty had also undertaken a study of th e  educational administrative practices in different States.
38. The services of an experienced Officer on Special Duty, were obtained on loan from the ^ m b ay  Government and the State Gov­ernments were requested to entrust the work of survey in tlie dis­tricts to experienced persons from among officers under the District 

Impectors of Schools who had an insight into the problem and suffi­cient experience of inspection of primary schools.
39. The Committee appreciate the efforts of the Ministry of Edu- caticm in conducting an all India educational survey. Tlie Com­mittee suggest that the result o£ the survey be published early in die form of a brochure and placed on the Table of the House.
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C. Administration of Prim ary Education
40. Primary schook are generally administered and controlled by three agencies: (a) State Governmenu; (b) Local Boards; and (c) Private Bodies. The main responsibility o( ftianaging primary schools rests with the local bcmrds in most of the States except Andhra, Bihar and Orissa where private bodies play a predominant role. But in old Pai t B and C Sutes, except Coorg, most of the schools were run by the Government. The ins|>ection of these schools is carried out by the Itupectorate staff of the Office of the Director of Public Edu­cation.
41. During 1954-55 the loial number of primary schools was 2,63,626. Their distribution according to various managements was as ufider:—
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Management
1954-55

Governmcni 
District Bt«rds . 
Municipal Boards 

Private Bodies; 
Aided 
Un-aided

Number Percentage'

59.262 22-5
123,863 47-0

y,i57 3-4
67.452 25-6

3.892 1*5

42. The number of primary schools located in rural areas during the same year was 2,34,090 constituting about 88*8 per cent, of the total number of primary schools. Of tlie three agencies the local bodies alone managed over 50 per cent, of primary schools. The Government controlled about 22 per cent., the rest l^ing under the control of private bodies. The expenditure on prinlkiy schools is met mainly from the Government funds, whicli amounts to about 72 per cent, of the total expenditure. District and Municipal Boards meet only 12 per cent, and 9 per cent, of the expenditure respectively, the remaining being met from the fees, endowments and other sources.
43. The Ministry of Education informed the Committee that in 1951, a Committee was appointed to consider the relatioiuhip of the State Governments and Local Bodies in tlie administration of primary education in pursuance of the recommendations of the Central Advisory Boara of Education, under the Chairmanship of late ShriB. G. Kher, the then Chief Minister of Bombay State. The report of the Committee was considered by the Central Advisory Board of Education. The Board accepted in broad outline the recommenda­tions of the Committee. The Ministry of Education accordingly recommended the report for consideration and implemenution by the State Governments who were concerned in the matter. The



OMnmittee were n th e r surprised to learn that full information regarding the decisions taken and the implemenution thereof was yet to be received from all the States.
44. The representative of the Ministry further informed the Committee that t t̂e Central Advisory Board broadly endorsed the main recommen^tions in the Kher Committee Report on the Relationship between the State Governments and Local Bodies. Those recommendations were also endorsed by the Central Government and were passed on to the various State Governments for necessary action. The represenutive further added that so far as the Ministry was aware legislation on those lines had been introduced in the Bombay State alone. The other State Governments had made certain changes but had not entirely fallen in line with the recommendations oF the Kher Committee.
45. The Committee are glad to note that the views of the Minis­try of Education are, broadly speaking, the same as those expressed in the Kher Ck>mmittee's report. They would, however, suggest that the Ministry of Education should take a little more lively interest in persuading the State Governments to fall in line and to implement the recommendations in Kher Committee’s report as early a.s possible so that some uniformity in the administration of primary education in different States is achieved which would certainly be conducive to the expansion and improvement of primary education which at pre­sent is in an unsatisfactory state. The Committee understand that the teachers under the control of local boards suffer from certain handicaps like non-payment of salary in time, utilisation for purposes other than educational, transfers on grounds not considered reason­able etc. The Committee would suggest that the State Governments may be requested to examine the piosition in this respect and if neces­sary exercise more direct control on general administration of primary education with a view to eliminating the existing evils.

D. Central Assistance for Primary Education
46. The Ministry of Education informed the Confmittee that a substantial share of expenditure incurred by the State Governments for most of the schemes of development in the field of elementary education was being borne by the Central Government. During 1957-58, assistance was being given for different categories of schemes at the following rate:—

Percentage
(a) Schemes of Pre-primary education. . .  50
(b) Schemes of basic education . . . .  50
(c) Schemes of elem ent^ education (including thescheme for improving salaries of teachers ofprimary and iunior basic schools) 50
(d) Schemes rdating to Women’s education . 50

15



 ̂47. The tchetnes incSuded opening of bask schools, primaty and n iddle sdiools, introduction a t crafts in non>ba^ schools, openii^ and improvement of teacher training institutions, tnuisfbmiation of non-basic teachers' institutions into basic, seminars and refresher courses for teachers and headmasters, improvement in salary scales of teachers, strengthening the Inspectorate and other schemes of miscel- fameous nature.
48. During 1956-H7, ^a ius amounting to Rs. .3!i9'9 lakhs were sanctioned to the State (K>vernmcnts as the Centre’s share on the approved schemes and a provision of Rs. 720 lakhs has been made in tne cstiiiiates for 1957-58 {or that |>urposc.
49. The Central assistatae payable tu the States in a year was sanctioned in two instalnu-iits. At first, one half of the payable Central assistance was sanctioned as hrst insulinent and for payment of the next instalment of (antral assistance the State Governments were rccjucsted to supply, (1) a six monthly prt>gicss report (.April to .September) for each scheme and (2) a certificate to the effect that the amount had lM;en utilised for the pur|x>se (ur which it was sanc­tioned. On rc<eipt of the profiles, ie|K»rt for the first six months, the second instalment was fumctioiied. The grants for the next year were sanctioned on receipt of sitnilar rcp)rts for ihe previous year.
50. Cienerally speaking, the State Governments had not been able to utilise fully the grants sanctioned to them for the schemes on elementary education (inclu'ding basic education) as may be seen from the following statement showing the amount of grants sanctioned to the State Goverrunent during lO'yli-r*/ and the uuiount not utilised by them;—
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Name of State Amount of praiit sanctioned
Amount not utilised Percentage of grant not uiilised

Andhra Pradesh 5 6 , 2 0 0 2 8 , 7 2 5 5 1 - 0Assam . . . . 2 ,9 2 , 6 0 0 1 9 3Bihar . . . . 4 3 <6 5 , 7 5 7 8 ,5 4 . 2 5 7 1 9 5Bombay . . . . 4 0 , 4 1 . 2 1 7 1 7 . 5 3 4 6 6 4 3 * 3Jammu & Kashmir 3 >8 8 , 9 3 0 Nil OO'OKerala . . . . 6 .6 8 , 8 3 1 2 5 - 2Madhya Pradesh 2 8 , 2 8 , 5 2 1 1 8 , 6 1 , 2 2 1 6 5 * 7Madras . . . . 1 4  9 9 , 7 8 5 2 4 . 4 2 5 1 - 6Mysore . . . . 6 , 5 9 . 0 1 5 4 .9 4 »6 5 I 2 5 * 0Orissa . . . 1 7 ,8 7 , 1 8 1 1 ,9 8 , 7 8 4 1 1 1Punjab . . . . I 5 >9 4 , 9 0 0 7 . 8 5 , 7 0 0 4 0 * 8Rajasthan . . . . 9 ,6 5 , 0 4 4 4 .3 8 , 0 3 5 4 5 - 4Uttar Pradesh . 6 5 >5 6 , 7 9 0 1 9 , 3 7 . 4 5 9 2 9 - 5West Bengal 2 4 8 , 3 0 0 6 * 0

T o t a l 3  2 9 ,9 4 * 4 4 0 9 5 . 8 6 , 4 5 4 2 9 * I



51. The major reasons for non-utilisation of grants by the Sutes were as under:—
(i) 1956-57, being the first year of tl»e Sccond Five Yeav Plan,there delay in the siarting and iinplenirntation of the jMogramme.
(ii) Reomnisation of the States caused much dislocation ofwork and adversely affected the implementation of the schemes.

52. The representative of tlie Ministry' explaincti that in ease of primary ejiucation, all the normal expenditure on the maintenance of primary schools was met by the State Govenunents. In case of new primary schools which the State Governments wanted to establish, the Centre gave tlicm 50 per cent, of the expencliturc. The Fduca- tion M inist^'s special eflbrt in the field of priniar>’ ethuation was to develop basic education and so they paid 60 per cent, of tlie expendi­ture incurred by the Sute Govornments for tonverting primary schools into basic schools.
53. In view of the fact that tlie prt>grc.ss of elementary education in the country is very slow, the Committee consider it rather unfor­tunate that ceruin amounts of grants sanctioned by the Centre for the development of elementary education should have remained unutilised. The Committee were, however, glad to learn from the 

representative of the Ministry that from the current year there would be a better understanding as the States now knew in advance what would be the financial assistance forthcoming from the Centre.
54. The representative of the Ministry suted that in the First Plan the assistance was usually given by way of reimbursements in quarterly grants. But subsequently it was agreed in consultationgiwith the Ministry of Finance that the granu could be paid on six monthly basis in advance. The Finance Ministry, however, insisted that before the last instalment was paid, a report about the utilisation of the grant for the first six months must be received from the State Gov­ernments. The States had to get the reports from a number of officials and institutions and naturally that took a great deal of time. It was, therefore, further decided that the second instalment of grant should be released on an approximate estimate as worked out by the Department of Education in the States—the final reconciliation of 

the fib res being done at the end of the year. The State representa­tives brought their schemes for discussion with Central Ministry of Education sometime in December or January each year. The schemes were thoroughly discussed and after agreement the financial implications were submitted by the State Governments which were discussed by the Ministry of Education with the Ministry of Finance. Thus the States now had a clear picture of all the schemes.
55. In respect of the schemes coming under the State sector, tlie State Governments were at full liberty to implement or modify the pTOgnunme to suit their needs. They were automatically entitled to
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50 per cent, or 60 per cent of whatever was provided for in the State budsea, as assistance from the Central Government without any further scrutiny of the details.
56. In case of schemes coming under the Central sector, the method of grant was liberalised and funds were allocated and the Sutes were asked not to wait for the formal sanction but to go ahead 

with the programme.
57. The Committee pointed out to the representative of the Ministry that a general complaint from the States was that inspite of the fact that the overall plan had been approved by the Planning Commission and the (iovcmmcnt of India, the scheme could not be put Uiruugh in time bccausc the details of the scheme were required to be discussed a^ain at ihe end of the year. The represenutive of the Ministry admitted that that part of the complaint was correct. In the First Five Year Plan when the implications were not quite clear, the details of tlic scheiiics were discussed year after year to see how the schemes were being worked in details. But now with the progress of the Plan those detailerl discussions were dispensed with and it was left entirely to the State (governments to decide tlie details.
fiH. While appreciating the steps taken to improve the utilisation uf grants, the Committee would like to suggest that the Ministry of Education should invite the Members of Parliament of the State, which could nut fully utilise the grants or implement a particular scheme in the field of education, to a conference and place before them the diiliculties in respect of that particular Sute and various other handicaps in the way of progress. The Members of Parliament with their deuiled knowledge of the local areas might be in a better position to offer useful and constructive suggestions and thus many of the diiliculties or misimderstandings could be easily removed, resulting in a better appreciation of tlie problems concerning the States. Meetings should take place with regard to each Sute and in that way the discussions would be confined to problems arising out of one particular State at a time.
59. The Committee also suggest that there should be more effec­tive co-ordination and co-o|jeration between the Ministry of Educa­tion at the Centre and the State Governments and both sides should understand each other fully and appreciate the difficulties in the way of each so that the existing feeling in the States that the Centre is trying to centralise all authority even in the domain which really belongs to tlie States is removed. The schemes in the field of educa­tion should be more freely discussed between the Centre and the States, and the Centre should liberally release the money according to a settled policy to enable the States to carry on the development work.
60. The Committee noted with satisfetction the assurance given by the representative of the Ministry that the Ministry had never gone into the details of the Administrative machinery of the State
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Coveminents and iC there had been this tendency, inadvertently perhaps, during the First Plan period that position would not be allowed to exist at all during the Second Plan.
E. ImptOTcnicnt in the Salary of Primary School Teachers 

•61. The pay scales of elemenury school teachers in different States as on I-4-1957 as shown in the statement at Appendix I. reveal a great disparity. The Ministry informed the Committee that at a meeting of Educational Secreuries and Directors of Education held in 1955 a recommendation was made that the minimum basic salary for an untrained and trained teacher should be Rs. 40 and Rs. 50 respectively. On further consideration, however, it was not found advisable to enforce a uniform minimum scale all over the country as it was for the States to decide the salary scale they could afford according to their available resources. Accordingly all tlie States were requested to suggest reasonable salary scales for primary school teachers in accordance with the existing salary pattern in respective States and the local conditions including cost of living. The pro­posals received were examined and the new scales as given in Appen­dix II. w'cre approved by the Government of India, assistance for which was made available to the extent of 50 per cent, of the addi­
tional expenditure till the recommendations of the Finance Commis­sion were implemented. During 1956-57, the following States utilised the Central grants to the extent as indicated below;—

Amount Amount sanctioned utilised
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AssamBiharKeralaMadrasMaJhya Pradesh Orissa Rajasthan .
Uttar Pradesh West Bengal

(Rs. in lakhs)
7-5 7-58-5 8-59-5 9-510*39 10*0955-8 0*001453-99 3*44
9-62 Not avail­able

10*28 10*28
1*625 9*425

62. During 1057-58 the first instalment of grants has Ixren 
sanctioned so far to the Governments of Uttar Pradesh, Orissa and Bihar as shown below:—

Amount sanctioned as first iiutalment (Rs. in lakhs)Uttar Pradesh 6.758Orissa 2.S479Bihar 6.125
2115. L S ^



6S. T o  an enquiry of the Cominittce as to what will be the total recurring cost if the salary’ of primary- school teachers was brought on  a par with that of the lowest grade of Class III Central Go\'emment servants, the Ministry of Education informed the Committee that the tou] recurring cxfx'nditure on the salary and allowances of 11 lakh teachers at the rate of Rs. 1,920 per annum per teacher would not be less than Rs. 211 crores.
64. The Committee are sorry to note that all the States have not been able tn take advantage of the scheme of Centra] assistance in this res(>ect so far. The Committee suggest that the Ministry of Education should }>c’rsuade the remaining State (Governments to take advanuge of this M:lu-nie. so that the salaries of teachers can be raised to a reasonably uniform level. The question might be discussed witb advantage at the Education Ministers* Conference, especially in view of the prevailing dis.sati.sfa( tion among the teachers reflecting in the falling standard of education.
65. The Committee would like to suggest that the proposals o£ giving additional amenities to the primary sch(x>l teachers by way of free medital attendance, free housing and free education to their children upto the Secondary stage, be favourably considered and decisions arri\ed at expeditiously. The concessions should be made available to all the primary school teachers including those employed under the District Boards and Municipalities. Further, the possibi­lities of insurance of teachers at concessional rates of premia should also be explored with the Life Insurance Corporation.

F. Training Facilities for Primary School Teachers
66. At the end of 19f>5-56, about 65 per cent, of tearhcrs in primary schools in the country were trained teachers. The M in is ^  of Education informed the Committee that the existing training facili­ties were not adequate and schemes for teachers’ training had been included in the Second Five Year Plan of each State. It was expected that by the end of the Second Plan about 79 per cent, teachers in  primary schools would be trained teachers.
67. Regarding the expansion of training facilities for women 

teacliers and for expansion of girls education at elementary level, the Committee were informed that a scheme costing Rs. 250 lakhs had been recently fuialised and tlie necessary provision made in the Second Plan. The scheme consisted of two parts as under:—
(a) 5»chemes which do not involve any financial expenditure.
(b) Schemes which involve financial expenditure.

Sub-schemes included in Part (a)
(i) Raising age of recruitment of women teachers.

(ii) Relaxation of educational qualifications of womenteachers.
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(iii) Relaxation of rules for part-time employment ot womenteachers.
(iv) Employing Vi*omen teachers in girls’ and boys’ schools atthe elemenury stage.
(v) Clivin^ preference to married men teachers whose wiveshave received some education.
(vi) Reservation of places in training institutions for womenteachers.
(vii) Permitting girl students to appear as private candidatesat examinations.
(viii) Co-education at elementary level.
(ix) Shift system for boys and girls.
(x) Special curriculum for girls’ schools.

68. These have been communicated to Stare Governments and they have been advued to implement them as early as fK>$sible and report the progress to the Government of India.
The various sub schemes included in Part (b)

(i) Free accommodation for women teachcrs in rural area:*.
(ii) Appointments of School Mothers in rural scliools.
(iii) Organisation of condensed and special courses of generaleducation and teachers’ training for adult women.
(iv) Stif>ends to women teachers for ‘Teachers’ TrainingCourses’, at under-graduate level.
(v) Refresher courses for trained women teachers.
(vi) Stipends for classes 8 to 11 provided they take to teachingfor 5 years at least.

69. Regarding the duration and standard of training of primary teachers, the Ministry informed the Committee that many of the training institutions for teachers of elementary schools were already of the basic type and steps had been taken to transform all the teachers’ training institutions at that level into basic as early as 
possible preferably by the end of the Second Plan. The question of bringing some uniformity in standards in Basic Teachcrs’ Training 
Institutions was considered at a Conference of Principals of Post Graduate Basic Training Colleges held in 1954. The Conference made several recommendations and suggested syllabi for Basic Train­ing Colleges and Post Graduate Basic Training Colleges which were sent to the State Governments for guidance.

70. The representative of the Ministry informed the Committee that all the new training institutions that had to be established would be only of the basic typ>e. Further, the various States were conduct­ing refresher courses in a much larger number than before for the traditionally trained teachers. During the First Plan about 17 post
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rluate basic training colleges were esablished and in all there were training colleges which would train the staff for training schools and some oC the senior instructicm officers. The Cenue gave 60 per cen t of the toul expenditure, bodi recurring and non-recurring, for establishment o£ new training schools.
71. The Committee feel that as the country has definitely accepted A e goal ^  having basic education, the Ministry of Education should request the Sute Covemmenu to expedite the work of transfonning all the teachers’ training schools into basic training schools. One of the causes of the slow progress of basic education is that even with regard to training schools and colleges, the States have not been able to move bst enough so that every such school is turned into a proper basic training school. The Committee would, therefore, suggest that not only the number of Basic Training Ck>lleges and Schools should be increased to supply the required number of teaching personnel, but also the duration and standard of training should be raised so tliat the teaching personnel coming out of the training colleges and schools arc well equipped for the job required of them. Further, in the traditional type of training colleges for graduates, training in terhni({ucs of basic metluxls of teaching should be made compulsory instead of optional as it is in the Central Institute of Education so that the teachers coming out of these colleges have the necessary background in the basic methods of teaching. More women teachers should be encouraged for training, especially for elementary schools, and the schemes for encouraging the training of women teachers as mentioned earlier should be pushed through with vigour in all the States without further delay. A Sub-Committee of the Estimates Committee which visited the Government Teacher’s Training Insti­tute for Women in Daryaganj. Delhi which turned out women teachers for Junior Basic ^hools, found that the Institute had a practising school upto the middle standard of a non-basic type. The Committee feel that a Training Institute for Basic teachers must have a practising school on basic lines, othenvise the traiivees cannot derive full advantage of the training and have to go to Basic School outside tlie Institute for practical training.

G. Expansion of Girls^ Education
72. The following table shows the percentage of children in different age-groups at the beginning and close of the First Five Year Plan in elementary schools:—
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Age groups
1950-57

Boys Girls
1955-56 

Boys Girls

Primary (6-ii)  Middle ( i i-14) Eltmentary (6-14)
61 26 
22 5 
47 18

72 33 
28 8
56 24



73. These figures would indicate that the elementary education of girls has been lagging behind out* of all proportion to that of boys.
74. So far as the scheme for expansion of girls education was concerned, the Committee were told that it was proposed to offer attendance sch<riuships to girl studenu and to exempt tnem from any tuition fees in all elementary schools. Under this sraeme attendance scholarships would be awarded to p rls whose parents apply for it in all elementary schools except Public schools as under:—
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Rs. n.p.
Grade i and 2 . . . Grade 3 and 4 . . . Grade 5 and 6 . . . Orade 7 arid S . . . . 2

SC per mensem 
00
50
00

75. It was propc^d that the attendance scholarships would be made available in kind such as clothes or mid-day meals or books etc. according to the students' felt needs.
76. The representative of tlie Ministry further informed the Committee that in the Second Five Year Plan a sum of Rs. 2'5 crores was provided for special assistance to women’s education and the total provision would be distributed to various States according to the number of ^ rls  in age groups 6 to 11 not attending schools in State and their ratio to the total population of the State. T hat would help the States which were more tockward to get more money than the Sutes which were comparatively advanced. The Committee were informed that the letter containing the scheme was issued only on the 2nd November, 1957. The Committee hope that no time will be lost in implementing the scheme and that the funds earmarked 

for this purpose would be fully utilised. The Committee would like the Ministry to pay more concentrated attention to the question of girls’ education in view of the considerable leeway that has to be 
made up in this direction.

H. Expansion and Improvement of Primary Education
77. The following figures as published in the “Review of the First Five Year Plan*’ diow the increase in the number of pupils in  age group 6 to 14 years and in the number of institutions during the 

period 1950-51 to 1955-56:-

Pupils 1950-51 1955-56 Percemafeincrease

6>ix yeart . . . .  x8,680,000 ^812,000 32*3
zxrMyevp . . . .  3 ,3 7 0 ^  5 f i 9 5 ^  5o*3
6-14 yeart . . . .  32,050,060 29,j ,̂ot>o 35.6
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Pupils 1950-5* 1955-56 ii^rease

InsUtutioni
Primary/Junior Basic School . 209,671 277.197 32-2Middle/Senior Basic Schools • 13.596 21.702 59-6
The rate of growth in Eacilitics for elementary education varied in different States and a sutement showing the percentage of pupils compared to the total {wpulation in the age grou[)s 6 to 11 and 11 to 14 in 1950-51 and 1955-56 in the various States is enclosed as Appen­dix III.

78. The expenditure on the development of primary education during the First Five Year Plan period at the Centre and the Sutes has been as under:—
(This is in addition to the expenditure on maintenance of the institutions already established).

(Rs. in crores)
1951- 1952- 1953- 1954- 1955- Total 

52 53 54 55 56
Primary/Basic Education
Total development expenditure on" education including Primary/ Basic education at the Centre and States during the same p e r io d ......................................

12-3 13 3 i6-6 20-4 22-2 84*8

19-8 22-4 26*6 37-3 46-8 152*9

79. From the figurt^ as published in “Education in India" issued by the Ministry of Education, the increase in the number of recog- nisetl primary sciiools and number of pupils and teachers therein for the |x*rio(! from 1948-49 to 1954-55 has been as under:—
1
’ No. of Primar\' Sdioois ; No. of Pupils No. of(
1

i (in kkhs) teachers
1
; For boys For girls i Boys Girls

1948-49 • 1 144,421 10,491 34 384,005
1949-50 . . ! 190,854 13.972 ; 126 48 517,898
1950-51 • • 1 195.770 13,901 132 51 537,918
1951-52 • 201,068 13.968 136 54 563,678
1952-53 • 207,787 14,227 139 56 586,712
1953-54 • 224,671 14,711 148 61 623,2551954-55 • . i 248,701 14.925 156 66 .675,801*

•O ut of tliese 417,816 were trained and 257,985 were untrained teachers.



80. Ihese  figures indicate chat there has been a steady pTomss thimighout the period in re ^ rd  to the number of schools ror boys and girls, the number oE pupils—boys and girls, as also the number of teachers. Three focts, however, stand out boldly:—
(i) The increase in the number of schools for boys during1954^5, when compared to the position in 1948-49 is approximately 72 per cent., whereas the corresponding increase in the girls' schools is only 42 per cent. This would indicate that more sustained and concentrated efforts to improve the facilities for girls’ education are called for.
(ii) The goal of providing compulsory, free and universal pri­mary education is yet very much out of sight.
(iii) The number of untrained teachen is very large.

I. Qualiutive Improvement
81. The Assessment Committee on Basic Education observed as under regarding the condition of primary education in the country:

“We have grave doubts if all those concerned have yet fully realised the pitiable state in which elementary educa­tion is quite apart from basic education”.
82. The representative o£ die Ministry informed the Committee that one of the problems that tlie Ministry has been tackling for the last 10 years has been the problem of wastage in the primary schools. Out of lOU children of Class I, 43 got into Class IV. One of the main recommendations made by successive Commissions and Committees has been the introduction of compulsion. Once a cliild got into school, if it stayed on till the age of 11, it would ensure that at least 90 per cent, of the children become literate.
83. Regarding the qualitative improvement in primary schools, the representative stated that in the beginning of tlie First Five Year Plan, teachers in primary schools were paid Rs. 7, 9 and 11 in several States but now the condition of their pay scalcs was comparatively better. At present about 61 per cent, of the teachers in primary schools were trained and the rest 39 per cent, were untrained. The schools were often housed in pK)or and shabby buildings. The contin­

gency expenditure given to some of them was only 50 n.p. a month. There were no proper buildings or furniture and other equipment and the State Governments were not able to provide for these things. T he Central and State Governments were alive to these problems but they had their limitations as to their resources. The State Govern­ments were starting various projects like refresher courses and seminars and even officers like Deputy Directors and Inspectors of Schools were being given suitable training.
84. Shri N. R. Malkani, M.P., in his eyidence before the Com- ipittee stated that in opinion the work of ‘consolidation* in the 

field of primary education î /as even more i^portatit than that of mej^e
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'ex pa^o n '. He said that new schooit which were being c^iened ^  fifif btiildingi had indifferent staff, furniture next to nothing and ill. some schools the strei^;th of suff came to 2 teachers for 5 classes of 100 to 120 pupils each. The equipment was also insu£Bdent. He suggested tliat for impro\'ement in the quality, of education there should be a definite teacher-pupil ratio and the schools should be well equipped. For the building of schools in rural areas, he sug­gested that it was not at all necessary to have pucca costly buildings, m villages. What was required was a building made of local mate­rial %nth simple and local design which could last for 25 to 30 years.
85. The Committee generally sliarc tlie views of Shri Malkani on the (qualitative improvement in primary schools and would suggest that without checking the pace of expansion in the field of elemen­tary education, the Ministry of Education should pay more attention to the uualiiaiive improvement and for that purpose local resources, in the villages and towns should be mobilised and encouraged by way of inviting the local people to share in the expenses of primary schools for funiishing them properly and adequately. A drive for furnishing local schools could attract local resources as in Saurashtra where joint efforts were successfully made by all including tlie Minis­ters to mobilise local resources for opening new and furnishing the existing primary schools.

86. The Ministry of Education should also give financial assistance to the State Govcmmenu for schemes of medical inspection of school- going children which all States should be persuaded to have.
87. A Sub-Ckimmittee of the Estimates Committee which visited- a number of institutions in Delhi area, both rural and urban, observ­ed that the primary schools were generally housed in tents, the equip­ment was pror, there was overcrowding in schools and that the grants- to non-Government primary scliools recognised by the Education Department were not paid in time. The Committee would recom­mend that in Union territories directly functioning under the Gov­

ernment of India, conditions in p rin u ^  schools should not be allow­ed to remain as they are and the Ministi7  should make such satis­factory arrangements in those areas for primary education as may be; emulated by Sutes with advanti^e.
J. All bdia 0 >undl for Elementary Education

88. The Ministry of Education and Scientific Research, by a resolu- 
don dated the 17th June, 1957, established an AU India Council for 
Elementary Education with effect from 1st July, 1957 to serve as a|i 
adviscny body in the field of elementary education, inrluHing basî  as well as non-basic. The main functions of the Cotmcil are to> 
advise the Government of n̂dia. the State Governments and the local

on all ^tters relating to elementary education, to prepare »  
nt)^ (ot euiy implementation of Article 45 tbt

M  b  prepare d e ^ ^  prajgiramme tor the e x n a n ^ ' 
*““i»t of elemditaiy edocadbtt ih Sttte. ’ ' ‘
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89. The Ministry of Education informed the Committee that the Council bad held no meetings so Ear and an ad hoc provision of Rs. 10»000 had been made for its expenditure in the current financial year. No office had been set up, no building had been acquired and no staff had been appointed for the Council so far. The membership of the Council was being finalised in consultation with the Sute Governments.
90. The representative of the Ministry further informed the Com­mittee that the membership of the Council had been practically finalised. Only one of the States had not sent its nomination. Explaining the relationship envisaged between the Central Advisory BcKird of Education and the All India Council for Elementary Educa­tion, the representative stated that the Central Advisory Board of Education vfzs an advisory body representative of State Education Ministries, Directors of Education and prominent educationists, which advised Government in all phases of education except technical for which there was an All India Council for Technical Education. The Council of Elementary Education would deal with primary and basic education. T he report of the Council would be laid before the C<entral Advisory Board of Education.
91. The Committee feel that it would be advant^eous to set a time limit for the preparation of schemes for imparting universal compulsory education entrusted to the All India Council for Elemen­tary Education.
92. Further, the Committee observe from the Government resolu­tion quoted above that the composition of the All India Council for Elementary Education provides for the Educational Adviser to the (k>vemment of India and the Head of the Basic and Social Educa­tion Division of the Ministry of Education to be the Chairman and Secretary of the Council respectively. The Committee do not appre­ciate the policy of intimately involving the Ministry with the manage­ment of such bodies. They are of the opinion that there should be some machinery on the lines of the University Grants Commission, which may be statutory, autonomous or semi-autonomous. I t should be supplied with ample funds as well as sufficient authority to carry on the work in its sphere in consultation with the State Governments.

K. Housing for Teachers in Rural Areas
9S. The Ministry informed the Committee that so ^ r  as centrally sponsored schemes were concerned, there was a sub-scheme included under the general scheme for expansion of girls’ education and train­

ing of women teachers. Under this sub-scheme it was proposed to provide free accommodation for women teachers in rural areas. The g en m l scheme had been circulated among the State Governments rar implementation with financial assistance from the Centre. T he 
detailed propoaali from the State Governments were awaited.

S116. L S .-« .
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94. In «o fair as Uie State schemes were concerned the Govern* n e n ii  of Bihar, West Bengal and Orissa had included schemes in ^ e ir  Educational Development Programmes under the Second Five Year Plan for providing residential accommodation to teachers serv­ing in rural areas. It was not specified by those* Sute Governments whether the accommodation would be free or noL
95. The Committee enquired whether the Ministry of Educatim had put forward any scheme to the State Governments to subsidise the building of quarters for teachers and whether the Centre had undertaken to subsidise co-operative housing societies which might be started by the teachers. 1 lie Ministry o£ Education suted m reply that during 1955-56 it was decided by the Government of India that staff quarters attached to Basic Educational Institutions for which no rent was to be chained should be considered as an integral part of the school building and Central assistance was made available lor their construction on tlie same basis as for school buildings. During tliat year assisunce was given to the State Governments and voluntary ot;ganisations, where Uie staff quarters were proposed as integral part of the school building. Dunng the Second Plan, State Guveriiiiicnts which had included expenditure on suff quarters for teachers in tlie expenditure on buildings for schools were receiving assistance from the Government of India on the basis of 50 per cent, contribution. Similarly, for voluntary organisations in the field of Basic education, grants given for the same purpose were:—
1956-57 66 per ccnt. non-recurring expenditure and 50 percenL recurring expen^ture.
1957-58 50 per cent for both recurring and non-recurringexpenditure.

96. As re^rds co-operative societies of teachers, the Government of India’s assistance on the above scale would be available and it depended upon the Sute Government concerned either to undertake the construction of quarters themselves or through co-operative societies.
97. The representative of the Ministry informed the Committee that the Ministry had given top priority for the provision of free 

housing accommodation to women teachers in rural areas as women teachers were not willing to be transferred to other places for want of housing accommodation.
98. The Committee feel that the agency of Panchayats in rural 

areas should be more actively utilised for construction of houses for teachers in rural areas with financial assistance from the Centre and States on a grant-in-aid basis.
99. The Assessment Committee on basic education had recom­mended that a Committee of Rural Engineers and Basic

Experts may be set up by the Union Ministry of Education for the
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purpose of drawing up plans for cheaper and sim ^e buildings for basic schools. The rq*resenative of the Ministry, nowever, inform­ed the CommittM that the Ministry had asked for two «cperts fromthe U.S.A. under the T.C.M. project “School building improvement”, one an expert on planning and construction of buildings at low cost for a period of 2 .years and the other an eminent architect s^ ia lise d  in school architecture for a period of S months. Prof. F. P. Schoe- ter was already working in the «)untry on ixmstruction ofschool building^ at low cost and some of the State engineerswere being associated with him to study the problem. The Com­mittee are of the opinion that the M inist^ mould slow down itsprogramme of construction of costly prestige buildings and utilise the funds thus saved in providing a net work of cheap and simple buildings for basic schools on a planned basis in consultation with the Sute Governments, so that the fulfilment of the Directive laid down in Article 45 of the Constitution is not delayed any longer.
L. Text Books for Primary Schools

100. The Ministry informed the Committee that the text boolu used in the educational institutions in this country displayed a seri­ous lack of planning on the part of autliors and publishers. Their contents often showed little regard to the educational requirements of the class or readers for whom they were meant, to the suitability of books including precision and accuracy of facts, to the formulation of suitable exercises and application work. Little attention was given to technical aspects of the work such as the quality and size of paper, the lay-out of the page, size of type, binding, illustrations 
and the overall set-up of the bo^k.

101. T o  remedy these defects the Ministry of Education set up a Central Bureau of Text Book Research in May, 1954 with the main object of assisting and conducting research in the improvement of text books. The main functions of the Bureau are:—
(a) to make a critical survey of the current text books literature;
(b) to formulate educational criteria and guiding principlesfor writing text books;
(c) to prepare a comprehensive scheme of score cards forappraising text books; and
(d) to make a beginning with the preparation of model textbooks.

102. The Bureau in the first instance confined its activities to the area of primary school text books and the subjects taken up for investigation were, Hindi, Science, History and Geography. The Bureau made a detailed analysis of about a hundred text books in different subjects. A certain number of foreign text books had also been anal^ned for comparative puiposes. The Bureau also studies die text book selection procedure m vogue in diffdrent States and
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die Mq» talLcn in certain States towards the nattonalisation of te tt  ImxAs. The Bweau had also been active in disrhaiyng its adtisoiy ianctions and it had given expert advice to several State GovaH' ments on such questions as type, size, quality of paper, illustration etc
lOS. The Cofnmittee note that the Bureau has an adviaory-«um- servicing functira and that it advises the Sute Governments on text book selection, planning and production and is intended to prepare model text boou. The Committee, however, understand tfuu the Bureau has not so far prepared any model text book of itt own dur- iiq; its existence of over S years. The Committee omsider that this Dcglected task should be taken up by the Bureau forthwith.
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IV. BASIC EDUCATION
A. HitUMrical Back*ground

104. Basic Education as explained by Mahatma Gandhi is etsen- tialiy education for life and what is more education through life. The traditional method of education through the medium of books has long been recognised as unsuitable for alround development of the child in his formative yean and the advanced countries in the West like America and England have accepted the principle of educa­tion through activity replacing the traditional class room teaching. A conference of educationists was called by Gandhiji in October, 19S7. In the course of his address, Gandhiji outlined his scheme of Basic education in these words:—
“1 am convinced that the present system of primary education is not only wasteftu but positively hannfoL Most of the boys are lost to the parents and to the occupation to which they arc born. They pick up evil habits, affect 

urban ways and get a smattering of something whichmay be anything but education..........  I think theremedy lies in educating them by means of vocationalor manual training..........  in imparting the whole artand science of a craft through practical training and there-through imparting the whole education. 1 want that the whole education should be imparted through some handicraft or industry”.
105. The Conference after careful consideration of the scheme put forward by Gandhiji resolved:

(i) That in the opinion of the Conference, free and compul­sory education be provided for seven years on nation­wide scale.
(ii) T hat the medium of instruction be the mother tongue.
(iii) T hat the conference endorses the proposal made by

Mahatma Gandhi that the process of education through this period should centre around some form of manual and productive work and that all other abilities to be developed or training to be given should, as t o  as pos­sible, be integrally related to the central handicraft chosen with due regard to the environment of the c ^ d .
(iv) That the conference expects that this system of education

will be gradually able to cover the remuneration of teachers.
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106. The second sta^e in tlie development of the idea of basic education was the appointment of a Committee of Educatiooistt headed by Dr. Zakir Hussain. This Committee formulated a detail­ed scheme popularly known as Wardha Scheme of Education for the introduction of the new system of education. Some of the funda­mental features of the Wardha Scheme are as undef
Intellectual training in and through Craft

(a) The craft or production work chosen should be rich ineducative possibilities and it should find natural points of co-relation with important human activities and interesu. It suggested agriculture, spinning and wnv- ing, cardboard work, w o ^  work and metal work as the basic crafu which could be utilised with greater advant­age in the syllabus.
(b) Medium of Instruction

The mother tongue was to be the medium.
(c) The productive aspect

Rural education was to be made self-supporting if it was to be compulsory. But tliere were obvious dangers of stressing the economic aspect to the sacrifice of the cul­tural and educational objectives.
(d) Relationship with life
They syllabi have i«> be leased on thrcf centres, intrinsically inter<onnccted. as the foci (or the curriculum i.e., the physical environment, the social environment and craft work.
(e) Citizenship

The scheme was designed to produce workers’ who will look upon all kinds of useful work including manual labour, even scavenging, as honourable and who will be botl) able and willing to stand on their own feet.
(f) Age range

The Wardha Sciieme laid down a seven years’ course of education from the age of 7 to 14.
107. The post war educational development pro^amme prepared by die Central Advisory Board of Education recc^ised the necessity of converting the old primary schools into Basic Schools and the Board worked out in deuils the cost that had to be incurred for that purpose. It worked out the cost both for junior and senior schoob a t Rs. 200 crores at the 1944 price level and pay scales etc.

108. The main conclusions of the Board in regard to primary 
education on basic lines are given below:—

(i) A system of universal, compulsory and free education for 
all boys- and girls between the ages of six and fourteen
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should be introduced as speedily as possible though in view of the practical diliiculty of recruiting the requi­site supply of trained teachers it may not be possiole to complete it in less than forty years.
(ii) The character of the instruction to be provided should follow the general lines laid down in the reports of the Central Advisory l^uid'it two ( 4}inniitlccs on Basic Education.
iji^ The Senior Banc (Middle) School, being the nnishing school for the great majority of future citizens, is of fundamental importance and should be gencroiisly suffed and equipped.
(iv) .\11 education depends on the teacher. The present status and remuneration of teachers and especially those in Primary Schools are deplorable. The sundards in regard to the training, recruitment and conditions of service of teachers prescribed in the report of the Com­mittee approved by the Central Advisory Board in 1943 represents the minimum compatible widi die success of a national system: these should be adopted andenforced evci7 wherc'.
(v; A vast increase in the number of trained women teachers will l>e required.

In the earlier suges anugonists of basic education characterised it as a scheme of production with conscript child labour. Such mis­conceptions arose partly through the wrong emphasis on the role of craft in the syllabus. More than once it was emphasised that the craft education was not intended to produce men who will directly step into one or the other occupation', but to exploit the educative possibility of a craft in giving a child a harmonious development of ins intellect by die use of his manipulative skill. Dr. Zakir Hussain emphatically refuted the charge that the child labour was to be exploited for economic purposes. But inspite of this and the practi­cal experiments in basic education in the States and the attempts made by the Central Ministry of Education to clarify the aim and objects of tlie basic education, confusion continued to prevail till as late as 1956.
B. Progress in Basic Education

(a) Introduction
109. The Assessment Committee in the year 1955-56 observed:—

“We found from our study in States that Basic Education is interpreted in various ways even by people in high authorities. It is our considered opinion that the fundamental characteristics and values of Basic Educa­tion should be defined and elucidated as often as neces­sary. This is not a plea for rigidity or inelasticity but 
for clarity”.
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T he Ministry of EdUicattoa inued iu 1956 a pamphlet entitled 'T h e  Ccmoept of Basic Education’' which was dreulated to aU State Goveniments. The outline of Basic Education as set out in  ^  pamphlet was approved by the Central Advisoiy Board Educaticm at its meeting held in 1956. The Ck>nterence of Education Ministers held on 2nd and Srd September, 1956 also passed fc resolution ing the concept of basic education. They resolved:
‘T h is  conference of Education Ministers reaffirms that the Centre and Sute Governments have accepted basic education as the pattern of elemenury education in conformity with the enunciation of the concept of Basic Education as clarified recently by the Basic Education Standing Committee and endors^ by the Central Advisory Board of Education. In view of this Conference, this declaration should form the basis for the development of basic education in the country”.

110. Basic education has thus been accepted as a pattern of ele­mentary education in the country after long drawn deliberations of nearly twenty years.
(b) Qwmtitative Development

111. The First Five Year Plan envisaged that the number of junior basic schools would increase from 35,002 in 1950-51 to 42,833 in 1955-56 i.e., by 22 per cent. The number of pupils in these schools was expected to increase from 29,00,322 in 1950-51 to 52,76,278 in 1955-56 i.e., by 81 per cent. During the year 1955-56 the final year of the First Plan, the number of basic spools in the country was 47,813 out of which 31,898 were Elementary Schools in Uttar Pradesh which the Government of that State considered as basic schools. The number of non-basic elemenury schools in the same year was 2«35,167 excluding Uttar Pradesh. The percentage of basic schools to non-basic elementary schools was, therefore, approximately20. During the year 1956-57 as many as 3,464 n o n -t^ c  elementary schools were opened as against the 964 basic schools. The sute- ments at Appendix IV show the increase in the number of basic and 
non-basic elementary schools in the country state-wise during the First Five Year Plan period.

112. In the Second Plan the taigets for basic schools are as follows:—
(i) Number of Junior Basic Schools will be increased from8,360 to 33.800.

(ii) Number of Senior Basic Schools will increase from 1,645to 4.571.
(iii) Enrohnent in Basic Schools will rise from 11,00,000 to42,24,000 ftudems.



US. The Committee note that as against a tou l of 38,371 basic schools (both Junior and Senior), the number of non-basic elemen* taiy schook at the end of the Swond Plan period is expected to be 3^6.800 which means that the percenuge of the basic schools to non- basic schools wiir be approximately 11’6 as against 20 per cent, at the end of First Five Year Plan. This is a situation which cannot be viewed with equanimity.
(c) New basic schools and conversion of non-basic schools intobasic schools
114. During the First Five Year Plan period approximately 13,608 basic schools were esublished either by conversion or by surting new schools but the exact break-up of the figures of convert^ schools and new schools is not available. It is rather unfortunate that the Minis­try should not have these figures. During tlie year 1956-57, however, 964 new basic schools were opened in different States and about 772 schools were converted into basic schools. It will be observed that in the Sutes of Andhra, Assam, Bihar. Kerala, Madras, Rajasthan, Tripura, Delhi and Himachal Pradesh no new basic school was start* ed during 1956-57. During the .same period al>out .S.464 non-basic schools were started as shown below:—
Andhra P ra d e s h .............................................  119
B ih a r ..................................................................... 770
B o m b a y ........................................................... 355
K e r a l a ..........................................................  99
Madhya P ra d e s h ................................................  859
Mysore . . . . . . .  282
Orissa . 513
R a ja s t h a n ..........................................................  217
Uttar Pradesh . . . . . .  250

'I'OTAL .  ̂ 3464

115. The Ministry of Education staled that the need to reorientelementary education on basic lines was felt long ago but the workin that field before the First Five Year Plan was limited to a fewStates and areas and was largely of an experimental and pioneering character. The laik of resources and trained personnel were two great barriers in the conversion of ordinary schools into basic and the starting of new basic schools. The Ministry, however, added that it was not considered advisable to take a general policy decision to the effect that all new schools to be started should be of the basic pattern. Because, if it was made a matter of policy that every new school should be basic sc:hool, it would retard the expansion of educa­tion instead of furthering it. Besides, the expenditure already incur­red on non-basic schools would not be a waste as tlie buildings, furni­ture and other articles provided therein would be equally useful when the schools were converted into basic. Moreover, it was fur- Aer stated that provision was being made to introduce crafts and important features of basic education in all existing and newly
2115 L S .-4 .
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opened elementary schools which could further focilitate their cjm- 
venion into basic.

116. The Ck>mmittee note that the progress in basic education has not been as it should have been. The Committee feel that much more could have been done in the matter of expansion of basic education if steps were taken earlier to re-orientate all the existing primary schools towards basic pattern. Further, the C o m m it^  are not convinced by the reasons given for opening fresh traditional types of schools side by side with the basic schools. The Assessment Committee on basic education had recommended that the financial assistance given for the improvement or spread of elementary educa­tion should be earmarked by States for basic education. The Com­mittee are of the opinion that unless the Centre utilises its resources earmarked for elenienury education predominantly for the improve­ment and spread of basic education in the country, the progress of basic education will continue to l>e extremely slow. They, there­fore, call attention to the recommendation of the Assessment ^ m -  mittee on Basic Education (hat the Union Government should insist that any financial aid given by it directly or indirectly to improve or spread elementary education is strictly earmarked by the States for basic education i.e., Hasic Sch(x>ls and Basic Training Schools.

(d) Conditions in Basic Schools
117. 'I'he Assessment Committee on Basic Education in tlieir Report published in 1950 have given a graphic account of the condi­tions in Basic Schools in diilerent States. They have stated that the picture about Basic Schools is a very mixed one. In the four States that they visited they saw some gofxl basic schools and many bad ones. The Basic Schools they saw in sonif of the States were with­out the minimum equipment needed for basic education and tlie teachers were nmstly ill-trained. ‘In one State all schools were rather indiscriminately calk'd Basic Schools.’ Taking the picture as a whole, the Assessment C'.omniittee held that the basic education at the basic schools level was certainly not satisfactory.
118. The Ministry of Education stated that no comprehensive assessment on a scientific basis of the academic attainments of basic and non-basic school children throughout the country had been made so far. Wherever some enquiries had been conducted it was found that in some way children of basic schools were superior and in other ways those of ordinary schools. The Ministry further added that the National Institute of Basic Education was examining the question of comparing the achievements of basic and non-basic school children on a small scale but no systematic study of the sub- 

je a  had yet been made by the Government. The Committee are of the opinion that such a systematic study would be useful and might be undertaken with advantage by the National Institute of Basic Education.
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119. The M iim m  informed the (x>tnnuitee that a syllabm wa« prepared for general guidance of the State Governments and was circulated to all the States. The syllabus was only suggestive and it was not the intention of the Ministry to make it rigid for acccpt- ance by the State Governments.
120. The representative of the Ministry further infoinied die Committee that the standard of basic education in both rural and urban areas was not as satisfactory as they would like it to be. The two most important steps which had to be taken for that p u rp le  were the improvement of salaries and the improvement of training of teachers. For the improvement of training it was necessary to carry out investigations into the methods aiid techniques and that was being done partly by Post Graduate Training Colleges and by the National Institute of Basic Education. The representative further added that it was recommended that the period of training of basic teachers should be increased from 1 to 2 years. As a result, in a number of States the pcricxi of training was raised to two years. In order to remove the misgiving of the rural people that Basic education was inferior to the traditional, the representative added, that a number of steps were proposed to be taken to cducatc public opinion on all aspects of the system of basic education. There would be non-official Boards of Basic Education in various States which would serve as liaison between the Education Department and the public, with the dual purpose of guiding the Education Department and securing public co-operation. The Governments of Assam. Bihar, Kerala, Orissa, and Delhi have already set up such Boards in their States. There was also a proposal to celebrate a Basic Education Week each year, to hold exhibitions of work done in basic schools and to hold meetings and organise functions in the basic schools where the grievances of villagers would be discussed. Further, Basic Education would also be introduced now in urban areas.
121. The Committee had the privilege of listening to the views of some eminent non-officials interested in Basic Education and they were unanimous that the system and standard of basic educa­tion as prevailing at present in the basic schools by and large was not at all satisfactory and that many of the existing Basic Schools were basic in name only. The Committee consider it unfortunate that even after 20 years of the enunciation of the scheme of basic education, the standard existing in the basic schools should be poor and that the Central Ministry should be still concerned about pro­posals for improving the standard. The Committee would recom­mend that the steps proposed to raise the standard of Basic Educa­

tion should be expedited so that the existing misgivings in the mind of the public are removed as early as possible and Basic Education is put on sound lines throughout the county. The Committee would also suggest the following further steps in that direction:
(1) T he impression that Basic Education is meant for rural areas and traditional education for urban areas should 

be removed;
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(2) It should be ensured that the sundard of academic attain­ment (as distinguished from the craft training) in basic schools is on a par with the same in the corresponding classes in the traditional schools; •
(S) More Basic schools should be started in urban areas by converting the existing traditional schools into basic;
(4) The programme of reorienution of existing primaryschools towards basic should as far as possible, m  given higher priority and the work should be com plet^ by the end of the Second Plan;
(5) The Ministry should make efforts to create confidence byexplaining the scientific scope of basic education and its innerent qualities in building national character and love for manual work;
(6) The equipment and productive out-put in Basic schoolsshould be improved and necessary arrangement for timely supply of raw material to Basic schools should 

be made;
(7) All efforts should be made to maintain high standard inbasic schools and the work of consolidation should be given due attention along with the work of expansion;
(8) Leaders in political and administrative field, who havefaith in Basic Education, should give preference to Basic over traditional education so far as their own children arc concerned.

(e) Post Basic Schools
122. The Asscssinem Commiitec on Basic Education observed that the uncertainties as to what would hap|>en to children who pas­

sed out of senior basic schools and who wished to go up for higher education gtivc cause for profound anxiety to the parents.
123. The Afinistry informed the Committee that the require­ments of the students passing out of Senior Basic Schools for further study would be met by the Post Basic Schools. During the First Five Year Plan 28 Post Basic Schools w’ere established out of which 14 were in Bihar; other States having Post Basic Schools were Assam5, Bombay 4, Madras 4 and Orissa 1. As to the reasons for such a low figure of Post Basic Schools, the Afinistry stated that Basic Edu­cation had not developed to the Post Basic level in most of the States. Besides, a large number of elementary schools w'ere to be converted into basic and that was given prior consideration. In the Second Plan, provision had been made for financial assistance to State Governments for furthering programmes of expansion of basic education in general and the establishment of Post Basic 

Schools in particular. A separate scheme for the esublishment of Post-Basic schools was finalisra and circulated to the State Govern­ments for implementation from the current year. This scheme



provided for financial assisunce to the extent of 60 percent the recurring and no-recurring expenditure for that purpote. For the year 1957-58 a provision of Rs. 8 lakhs was made for the esublish* ment of Post Basic Schools.
124. Regarding the existing practice for the admission of students from Senior Basic Schools for further study, the Ministry stated that the practice varied from Sute to Sute. Generally speaking, studenu of the Senior Basic Schools were treated at with the pupils from the non-t»sic schools in the matter of admission into multipurpose schools or high schools. In the Madras Sute, the pupils of the Senior Basic Schools were admitted into multipurpose high schools after a test conducted by the school authorities. In Madhya Pra­desh, the pupils were treated at par with other pupils from non- basic schools, if they had offered English as an optional subject at the Senior or Basic suge. In Delhi studenu of Senior Basic Schools were admitted to multipurpose schools in the same way as students from non-basic middle schools. In Bombay, there was no differen­tiation between pupils of Basic and no-basic schools in respect of admission to secondary schools and all students from Senior Basic Schools could join any type of secondary school viz., multipurpose ordinary or post-basic.
125. The Ministry further stated that all the issues concerning post-basic education were examined by the Assessment Committee on Basic Education, the Standing Committee of the Central Advisory Board of Education, the Central Advisory Board of Education and the Education Ministers Conference held in September, 195G. The 

findings and recommendations of the above mentioned bodies were as under;—
Sub-Committee of Standing Committee

" (a) The students who have passed through the post-basic schools may be considered equal to secondary or higher secondary schools students according to the number of years of instruction that they have undergone as com­pared to the number of years prescribed for high schools and higher secondary schools in the various States concerned.
(b) Opportunities for higher education to students passing out of post-basic schools should be provided. Sute Secondary Education Boards should test the students of post-basic schools in a manner suiuble to the system of Basic Education and on the result of these tests those students who have come out successful may be declared eligible for higher education in the same manner ^  successful students of the traditional 

schools".
The Central Advisory Board of Education

*The Board was concerned about the fact that Dbys pasui^ out of Post-Basic schools were not iible to get admission into Universities
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for higher education. In thu connection it endorsed the recom* moidations of the Sub<k>mniittee appointed by the Standing Cotn-on Baiic Education to examine the Question of aulmission into Universities of boys passing out of Post-Basic schook".
Basic Education Aisessment Committee

“(a) It is of utmost importance to guarantee proper dovetail­ing of basic education u-ith secondary education in such a manner that equal years of study in different types of institutes will be considered as of equal value for purposes of admission into institutions of higher edu­cation.
(b) It will presently become nccessary for Universities torecognise Post-Basic education for purposes of admit­ting pupils passing out of Post-Basic Schools.
(c) The State Governments should also give Post-Basic schoolsfull chance in their scheme for recognition of such schools’*.

Sta7i(iing Committee of C.A.BJL.
"Post Basic schools should be regarded as an integral part of the secondary education system and that Boards of Secondary education should evolve an examination suitable for Post-Basic schools. On the result of this examination successful candidates should receive certificates identical with those awarded to candidates who success­fully complete the higher secondary course".

Education Ministers’ Conieretice held on 2nd and Srd September,1956
“The standard of education given in Post-Basic schools should be as high as, or even higher than, that in ordinary secondary schools. When this is ensured, negotiations for their recognition should be carried on with the Universities”.
126. The Ministry added that these recommendations were brought to the notice of State Governments, Universities, Univer­sity Grants Commission and Inter-University Board for implemenu- tion and comments. The State Governments had generally expres­sed agreement with the recommendations. However, most of the 

States had suted that they had not so far developed basic education to the Post-Basic stage and as such the question of reco^ising basic education and finding admission into institutions of higher educa­tion etc., to Post-Basic students did not confront them for the pre­sent. T he reply received from the Government of Bombay where some progress had been made in Post-Basic Education was as under:
“The recommendation is already carried out in the State. The 

Post Basic S c h o ^  are given recognition as Secondary Schools and as such they are eli^ble to send their students to the Secondary School Certificate Examination; and students passing out of the Secondary
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School (^ tih ca te  Examinntion will be d ib b le  for admission to Univenitics. The Secondary School Certificate Examination as conducted in this Sute offers a variety of choices so that the Post- Basic School students can take a combination suitable tu the crafts uught in these sthools".
127. As for the Universities, most of those from whom replies had so far been received had stated that the matter would be placed before their Boards of studies.
128. The final reply of the University Grants Ck>mmi!uiou was still awaited. The Inter-University Board had informed that they were collecting the information from the Slate Governnienu and the matter would be processed further by their Standing Committee.
129. The represenutive of the Ministry informed the Committee that the Ministry had advised the States to remove all restrictions in the further study of pupils of Basic Schools. The States were advis* ed to provide the same quantum of syllabus in various subjects in the senior Basic Schools as in the middle schools, to start teaching of English at the same suge and to freely admit pupils passing out of senior Basic Schools in traditional High Schools.
130. The Committee note that the question of providing further avenues of education to the students ol the senior Basic and Post- Basic Schools is receiving the attention of the Ministry. The Com­mittee are entirely in agreement with the views of the Assessment Committee on Basic education in this respect that (a) the whole question of Post-Basic Schools should be fully discussed and there should be some clear declaration of policy in regard to the same,(b) the pupils passing out of Senior Basic Schools who wish to join secondary schools other than Post-Basic Schools should be permitted to do so, and (c) the pupils passing out of Post-Basic Schools should be permitted to join in appropriate courses of studies in the Univer­sities.
ISl. The Committee recommend that clear and unambiguous enunciation of policy on these lines and the issue of suitable instruc­tions by the various authorities concerned should be expedited.

(f) Model Basic School
132. The Ministry informed the Committee that tliey had work­ed out of a deuiled scheme for the esublishment of a Model Basic school in Delhi on the recommendation of the Standing Committee of the Central Advisory Board of Education. The scheme had been agreed to in  jpnciple and the deuils were being worked out. The saiool was meant to be an urban school to meet the view held by many that Basic was an inferior type of education reserved for rural areas. The school was also to used for demonstrating to the public the efficiency of basic education under favourable circum* stances. The expenditure on the school was expected to be about Rs. 7 lakhs for the to u l second Plan period.
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ISS. For the location of the Model Basic School in Delhi, the representative of the Ministry suted that there were great numrjr muunderstandings about basic education in urban areas and so it was intended to try the experiment in Delhi where there wm no Model Basic School and where it would be possible for the Ministry to supervise its working effectively. *
1S4. T o a question of the Committee whether it was necessary for the Ministry to have the school under its direct administrative control, the rcpresenutive replied in the affirmative adding that in that case the school would be closely associated not only with the Ministry but also with the National Institute of Basic Education. The Standing Committee on Basic Education could be an assessment Committee and could give much guidance and assistance whenever found necessary. Besides, the officers of the Nfinistry dealing with problems of Basic Education would also have an opportunity to visit It and give proper advice.
1.S5. The Committee feel that the reasons given by the represen­tative of the Ministry are not fully convincing in that the officers of the Ministry and other bodies mentioned could give advicc and gui- ^ n c e  even if the control of the school was entrusted to an indepen­dent body. The Committee, therefore, suggest that the proposed Model Basic School should be put under the charge of a Board con­sisting of persons with sufficient experience in the field of basic 

education.
1S6. The Committee would further recommend tltat another Model Basic School should he established in a rural area so that a comparative study of the experiences of urban and rural model schools could be made with advantage.

C. National Institute of Basic Education
(a) Introduction

137. The necessity of a research Institute for furthering research in basic education was keenly felt for a long time as no system of educa­tion can sustain itself without proper and progressive research in different fields of its working. The Assessment Committee on Basic 
Education referred to this problem. The Standing Committee on Basic Education of the Central Advisory Board of Education at its meeting held in March 1955, recommended the setting up of a Research Centre for Basic Education. The scheme was approved by th«̂  Planning Commission during the First Elan period and the National Institute for Basic education was esublished accordingly on 
the 1st of February, 1956. During the first year of its existence a major part of its time was devoted to organisation of office and recruit­ment of staff. The Institute is housed in a rented building in Friends Colony in New Delhi at monthly rental of Rs. 1100|-.

(b) Constitution, scope and functions
198. The National Institute of Basic Education is a subordinate office at the Ministry of Education and Scientific Research with a
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Ditvctor as its administrative head. Its niain functions arc as follows:—
(i) T o  undertake research from an all India point of view in the field of basic education on matters like:—

(a) Correlation and other problems of teaching methods.(b) Curriculum construction.(c) Research in crafts.(d) Improvement of craft equipment and materials.(e) PrcMuction of literature for children and teachers includ­ing guide books for teachcrs.(f) Craft for basic schools in urban areas.(g) Optimum time which may be allotted in curriculum tovarious crafts.(h) Factors involved in reconstituting schools on the basicpattern.
(ii) To undertake the training of basic education workers at higher level i.e. Inspectors, Administrators and Supervisors and to associate itself in various ways with the work of the existing basic Training Institutions.
(iii) To function in an advisory capacity and as a clearing house of information on various issues to be referred to it by the Central and State Governments.

139. T o guide the formulation and conduct of research work there is an advisory committee consisting of officials and non-officials with the Minister of State for Education as its Chairman.
140. The Ministry informed the Committee that the Institute sought the co-operation of all institutions in the field of basic educa­tion including Hindustani Talimi Sangh, Wardha, Jamia Millia and other Post Graduate Basic Teachers’ Colleges whenever necessary. It was also trying to co-ordinate the work of such institutions through activities like publication of Basic Education Abstracts, organisation of research programmes and seminars and by acting as a clearing house of information for all such institutions.
141. To a question of the Committee whether it would not be advantageous to make the National Institute of Ba.sic Education an independent body instead of making the institute a sub-ordinate office of the Ministry, the representative stated that in earlier stages oE developing such institutions it was necessary to have close liaison bet­ween the Ministry and the Institutions. Besides, there was an advi- 

80̂  committee for the Institute presided over by Dr. Shrimali, Minister of State for Education and including some officials of the Ministry to guide and supervise the general development. The insti­tution was under the Ministry for budgetary purposes and things could be looked after much more quickly than would be the case otherwise. The actual work in the Institute wa^ the charge of the Director.
142. The Committee feel that there has been a tendency which has been marked in recent years of each Ministry taking to itself
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M
more and more of administrative and executive work which reallf does not fit in with the original conception of a Secretariat o iv a i^*  tion for dealing with policy matters distinct from day to day aaminit- iration and executive functions. The Committee, therefore, su^gett that the Ministry, instead of directly administering such instituuoni, should gradually hand them over to other agencies created for that purpose.. In this way tlic Ministry may continue to have genenl overall control so far as policy is concerned; it should not involve itself directly in the admmistrative and executive functions.

(c) Research work
149. The following items have been taken up for research at the {Rational Institute of lUuic Education. The investigations are still in 

progress-
(1) Analysis of basic syllabi;
(2) Analysis and evaluation ol Graduates Basic TrainingColleges syllabi;
(.1) Evaluation of Hindi readers used in basic schools of Hindi speaking Sutes:
(4) Difficulties exjierienced by basic school teachers;
(5) Measuring edu<ational potentiality of crafts.

144. The Institute has circulated to all the States and Institutimu connected with basic education an outline of their research pro* gramme and the various problems undertaken for research. A report (Part I) on the educational potentialities of the crafts has been pre­pared and circulated for comments. The report has focussed its attention on formulating ilie factors contributmg to the educational potentiality of the craft. After analysis uf 16 factors and comments thereon a final list of 10 factors was drawn up and sent to eminent men in the field of basic education with a view to giving wei^htage to them. Data regarding the analysis of the basic schools syllabi has been col­lected and the replies received are under processing. No scholars are working in the field of research except the members of the staff of the Institute who are engaged on educational research. So far no practical tests in the basic schools or colleges have been conducted. Questionnaires on tlie subjects under study have been framed after the study of necessary material and have been circulated for replies.
145. As regards tlie dflay in initiation of research and other work of the Institute, the Director of the Institute informed the Committee that the delay was due to the fact that the staff in the Institute joined at different periods as U.P.S.C. took more than six months in filling up the posts.
146. The Committee feel that as there was an uigent need of research being done in the field of basic education, attempts should have been made from the very beginning to equip the Institute in  that respect without any loss of time. Further, the Committee agree in this respect with the recommendation of the Assessment Committee on Basic Education that in selected Basic Training institutions already



functioning and in the Graduate Basic Training Colleges, provision for research in basic education should be made and schularsliips should be offered to the best trainees in such training institutes to encourage them to undertake the rpearch work. The Committee would prefer Research units working in different regions on the problems connect­ed with Basic Edycation in their region under the overall guidance of the National Institute.
(d) Publications

147. As a part of its publication programme, the National Institute of Basic Education had brought out a Basic Education Abstracts which was sent to Bas c Training Institutions. This Abstract was intended to record in brief the developments in basic education pub­lished in books, research reports, articles and other sources. The second issue vns in the press and lx>th the numbers would be printed. Other material under prepar-ation or in the press are:
(a> Basic activities to be introduced in non-basic schools (inEnglish and Hindi) •
(b) Exhibitions in Basic Education.
(c) Research in basic education.
(d) Text books in basic education.
(e) Trends in currirnlum-making in Graduate Basic Trainingcourses.
(f) A brochure on the development of basic education from1948-49 to 1954-55.

148. The Committee note that many of the pamphlets, brochures etc., intended to be issued by the Institute, are yet in the preparatory stage. The Committee understand that the Institute proposes to start a quarterly journal* on basic education both in Hindi ami English.
(e) Training of Administrative and Inspecting Officers

149. No training programme has so far been organised by the Institute and it was stated that it would be taken up at a later stage when the staff had been built up and the Institute was established in a better building. The Committee would like to ouote below the observations of the Assessment Committee on Basic Eaucation regard­ing the need of training of Administrative and Inspecting Officen:—
"It is at the administrative level today, more than at any other, that serious difficulties arise in development of basic education. Education Departments are concerned with innumerable problems. Basic Education is even now only a small and side item in their programmes of work. In none of the States did we find a Director of Public Instruction to whom basic education was an issue of the utmost importance, nor did we find any of them fully conversant with the problems of basic education in their respective States.”

*N. B. The First issue of the Journal has since been published and has made a promising start.
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150. The Committee would, therefore, recommend that th t Insti­tute should undertake %«rithout any loss of time the training of basic education workers at the h ^ e r  level, i.e„ Inspeaors, Administratoih, Supervisors etc.. to enable them to properly appreciate the problem in the field of l»asic education.
(f) Clearing House of Information •

151. The Sub-fk>mmittec of the Estimates Committee which vuit* ed the l^ational Institute of Basic Education learnt that all tlie State Governments had co-opcratcd in tlie different projerts of the Institute by supplying replies to their questionnaires and by referring some of fheir problems to it. I 'he l>asic training colleges had also referred certain problems to it. A rcsearcli worker from New York and one 
from Sweden had also referred some problems to the Institute. The Committee feel that it would be advantageous to associate the officials of the State Governments more closcly witji the Institute. Those offi­cially connected with basic eduration and* teachers from post-graduate training colleges can work in the Institute for a limited ^ r iu d  on theCroblems faced by them taking the help of research workers in the utitute. 7'his would increase the co-ordination between the agen­cies and the Institute.

(g) Location of the Institute
1.52. Tlie Ministry of Education suted that a decision has been taken to l(x:ate liie National institute of Uasic Education in a rural area. I 'he  representative of the Ministry further stated that they had '‘xamined 4 or ft sites but no site had been fmally selected. It was intended to locate both the Institute of Basic Education and the National Institute of Fundamental Education in one compact build­ing in rural area where there were basic and primary schools and opportunities for soi ial education work existed. The Directors of the Institutes were asked to select the best place, fulfilling the above con- ditiom. Asked about the advisability of locating the Institute in the capital of sonic towns in former Indian States where good buildings were available, the representative stated that a special kind of area was necessary for such Institutions and they could not be located in places. What was required was a building specially designed for 

the purpose on a com^ratively modest scale located in rural area and for that purpose a provision of Rs. 7 lakhs was already made.
155. The Committee feel that the question of locating the National Im titute of B^ic Education should be further reviewed and the feasi- biliw of locating it at a place where there are already vacant buildings available should be examined. The Committee would suggest that the Institute should be located in an area where some kind of research in basic education has already been undertaken and that the real necessity or otherwise of spending another seven lakhs of rupees in these days of financial stringency should be carefully examined. The 

Committee note  ̂with satisfaction the assurance given by the represen­tative of the Ministry that the Ministry will examine the possibility



of finding such suitable aUemaiive accommodation. The CA>uimittec 
also suggest that the leasibility of setting up this Institute in W ardtu where the idea of Basic Kilucation was given slupe might be examin­ed by the Ministry.

(h) Budget of the Institution
154. The Institute surted working on the 1st February. 1956 and hence practically n«> expenditure was incurred during 1955-56. A budget provision of Ks. 2 lakhs was made during tlie year 1956-57 out of which a sum of Rs. 58,676 only was spent. It was explained that the whole amount could not be spent as (a) all the statf could not be recruited in 1956-57: (b) all e({uipraent could not be purchased: and (c) provision of Rs. .SO,OOU for payment o( rent was not spent as the oflice was situated in the premises ol National Fundamental Education Centre which was also a Ciovernment Institution.
155. A lump sum budgtn provision of Rs. 2 lakhs has been made ior 1957-58, which has been divided as follows;—

Rs.
Pay of o f f i c e r s ............................................................... 20,640
Pay of estab lish m en t....................................................... 35>535
Allowances and H o n o r a r ia ................................................. 27,127Other charges . . . . . . . .  116,698

'roTAL • 200,000

D. Craft and Productivity As|>ect in Basic Education
(a) Introduction

156. In every progressive system of education importance of craft has now been widely rccognised. In the West tlie im|Xiriance of craft in the formal education of the child was recognised in the nineteenth century and in a Swedish school handicraft was introduced as a subject in 1872. On this subject Gandhiji said “VVe have upto now con­centrated on stulhng children’s mind with ail kinds of information, without even thinking of stimulating or developing them. Let us now cry a halt and concentrate on educating the child properly through manual work, not as a side activity, but as a prime means of intellectual training.*’
(b) Choice of crafts

157. In the Wardha Scheme on Basic Education it is laid down that the craft or productive work chosen should be rich in educative possibility and that it should find natural points of correlation with important human activities and interests. Gandhiji expressed his views in this regard in the following words:—
“My plan to im{nrt education through the v ill^e  handicrafts like spinning, carding etc., is thus conceived as the
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spearhead of a iilem Kxial ro ’olution fraught with OMMt far-rcaching consequence*. It will provide^ a healthy and mural basis of relationship between the d ty  and the villaj;e and thus ĝ > a long way tou'ar^ eradica­ting some of the worst evils of the prment social insecu­rity and poisoned relationship between the classes. It wi I mean a new educational technique where progres­sive self-reliance in all as|>ects of a healthy and balanced life—economic, physical, social, moral and cuituial— forms the medium of instruction; and the necessarjr knowledge of subject-matter is given, lubits and atu- tudes formed anfl developed through this process."
168. The Minisn7  informed the Oimmittee that,spinning, weav­ing, gardening and horiiculture (leading to agriculture) were the main crafts chosen for basic schools. Carpentry, toy-making, leather work and needle work were often chosen as subsidiary crafts. In choosing a craft the following factors were taken into consideration:—

(i) whether the trait was practised in the locality in which the s< h (X )l was situated;
(ii) it* educative possiliilities; and
(iii) children's liking.

/akir Hussain Ck>nnnittee recommended the following crafts for the basic schools’—
(i) spinning and weaving;
(ii) carpentry;

(iii) agriciTlture;
(iv) fruit and vegetable gardening; and
(v) leather work.

They also punted out iFi.it any other craft for which local and geographical conditions were favourable may also be introduced in the schools. In the ’syllabus lor basic schools’ published by the Minis­try of Eflucation. the adclitioiial cralts suggested are (a) book-craft including paper and tard lxinrd wt)rk leading to wood and metal work, (b) clay work and pottery (c) fisheries and (d) home craft.
160. The Ministry fintlier stated that in most of the basic schools in the country, cotton craft (spinning and to some extent weaving also) or gardening was usually the craft taught. Besides these, paper and cardlKKird work leading to wood work, metal work, cane and bamboo work, coir work, fisheries, leather work, clay work, pottery, home craft etc., were some of the crafts which were either taught or were considered for being taught in some basic schools where these crafts were in existence in the locality. The leather work was introduc­ed in some senior basic schools in Uttar Pradesh. It was also a subsi­diary craft in few other States. The Ministry was not sure whether fishery was introduced as a craft in a basic schools in any State.
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161. The Committee understand that the National institute of Py«if j^ucation has undertaken inmtigations to measure educational potentialities of crafts with a view to determining the extent to which academic knowledge can be imparted through each of the crafts, die extent to which each of the crafts may be expected to arouse and sustain tlie Interest of schools children, the extent to which each craft could be spread over the various grades in their gradually increasing difficulty and complexity etc. I 'he  Committee would, however, re­emphasise that in view of the imporunce of craft and the co-relation of teaching through its medium in the curriculum of basic schools, the Ministry should take all steps to see that the selection of craft in basic schools is done carefully and that the teaching is scientifically cor­related with craft and not done mechanically as is reported to be the case in a numl)cr of liasic schools in the country at present.
(c) Productive aspect

162. Ciandhiji made two claims for Ikisic Education. Firstly, that througli crafts a better ty]ie of education could be imparted and that practice of craft far from effecting the efficiency of education would uuprove its quality; and secondly, that it could l>e self-supporring through the work of the child though for the first or even second year's course it may not be so. He held: “If such an education is given, the direct result will be that it will Ixr self supporting. ISut tne test of success is not its self-supporting rhirarter, but that the whole man has been drawn out through the teat hinj^ of the handicraft in a scientific manner. The self-supporting part should be the logical {.orollary of the fan that the pupil has learnt the use of every one ot his faculties.'*
163. The W'ardha Schemc of Education supported the scir-sup]K>ri- ing aspect of l)asic education with a warning against the obvious dangers of stressing the economic aspect to the .sacrifice of the cultural and educational objectives.
164. The representative of the Ministry informed die Committee that when the productive aspect was emphasised by Gandhiji. the Central Advisory Board of Eduiation had generally accej)ted the Basic Schcme leaving out the point of productivity. They held that the aspect of making the schools self-suflicient should not be emphasised. Thereafter due to efforts of Dr. Zakir Hussain they have changed that opinion but still there was no general agreement on that point. But there was now a Rowing opinion that basic education could not be made really effective unless the products of the children’s work were good enough to be saleable. There should be real evidence of honest and hard work put into the products. The emphasis should be on the w'orkmanship.
165. Acha^a J. B. Kripalani who gave the benefit of his views to the Committee rightly stressed that the whole essence of basic education was that the craft work must be done with care and with proper knowledge, otherwise it wouM be defective education. He addra that Gandhiji had an idea that craft work in basic education
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s o
ihould be able to meet the sabries of the teachen and if die v n A  wac carefully done it could do that He further added that in Se^<- gram more tlun  50 per tenL oi the expenses of the school were defrayed by tlie work that was done in the schopl and that in some schools even 75 per cent was met out of the work done. Accordii^ to him» the primary condition of a successful school was that the craft- work ^o u ld  be done meticulously so that it could bring some income. It might not be 25%, 30% or 50%, but in the total educa­tion budget of a State it would be a substantial amount. The Com­mittee generally are in agreement with these views.

166. l*lie Committee undersund (hat on the recommendation of the Central Advisory ik>ard of Education the Ministry of Education appointed a ('•onimittee of two ofliccrs which studied the question of productive aspect in Basic Schools in different Slates and found that the highest pcrcentagc of self-sufruiency readied by Junior Basic Schools in India (1950-51) was about 12.1. Amongst Senior Basic 
Sch(X)ls, the Mathia Senior Basic School, witli wood and metal work as craft in the top three grades, was found to be self-supporting to the extent of 44.OH )M*r cent. The .Scvagram Basic Schools reached the maximum limit of tK'ing $elf-sup|x>ninR with ii5 6.̂  per cent.

1G7. T h e  (Aimniiltee arc convinced that if the Basic .schools are 
well equipped with the necessary raw material, tools and appliances as 
well as sullu ieni land and livcstoi k ui case of agricultural basic schools 
and arc stalled and .sufiei viscd iiy wrll trained {K'rsons having faith in 
tlie obJccti\c of sell-suHiricni and sclf-snppoiting education, the pro­
ductive asjitrt of Basif Kdtication w«)ulcl cevtauily rcc.cive a fillip and 
the existing misgivings in that respcct will l>c removed. T h e  C.om- 
mittee. therefore, suggest that productive aspcrt in Basic Education 
should not lie overlooked and some standard targets of production 
should he laid down (or difrereut classes keeping in view the age of 
pupils, the ecpupnient supplied and the nature of the craft. These 
targets should l>e periodically rc\iewed and suitably improved upon 
as utore experience is gained. C«ire should, however, be exercised to 
see that the producti\e aspecrt does not, in any way. undermine the 
academic' aspec t ol training.

{(i) Disfjosal of Basic School Products
168. The Second Wardha Education Committee of the Central Advisory Board of Education observed:—

T h e basic education scheme centres round a productive basic craft. Means will have to be de\ ised for the disposal of the marketable articles thereby produced. An econo­mical method of marketing is essential, and as this is beyond the scope of any individual school it will only be possible if a Central agency in eacli province under­takes this W'ork.......... the provincial government incase should undertake direct responsibility for this oiganisation.**



n
169. Tlie Ministxy infonsed the Committee that the practice in 

ngud to disposal of products in basic schools varied from Sate to 
■State even within a State from ciaft to ciaft.

170. The Ministry further a d ^  that at present majority of basic ichools in the count^ were Junior Basic Scnools and tlie quality of die products was not, generally speaking, good enough to attract buyers in the open m a^et. The question of dispo»l of artkles produced by basic schools was considered by the Standing Committee m  their meeting held in June, 1955. T hat Committee exprened the opinion that they could be consumed by the Khool community itself and that whatever may be the mode of disposal, the net profits derived should go back to the students in the form of free m id-^y meals, khadi uniforms, etc. This recommendation of the Standing Committee was circulated to the State Govemmenu who were res­ponsible for the implemenution.
171. The representative of the Ministry further informed the Committee that the question of dbposal of producu of basic schools had been engaging the attention of the Ministry since 19S7 and that di£Ferent ways and methods were explored. The present position was that in some Sutes, the Sute Governments themselves placed orders for some of the products of basic schools. The suggestion that children themselves may be given the products at cost price was also being implemented. Further, the recent suggestion of the Standing Committee that tlie income from the products should be utilised largely not for adding to the Government treasury but for providing some small amenities to the children themselves was also under active consideration.
172. The Committee feel that Sute Governmenu should be persuaded to uke more interest by eitlier purchasing the producu of basic schools or by arranging their disposal through State emporia, bhandarst etc., and by enlisting the help of the Khadi and Village Industries Boards in that resf^ t. As suggested by Acharya J. B. Kripalani, a comer in the emporia, bhandars, etc., marked as “Children’s work*’ may be earmarked for the display and sale of basic school products.

E. Production of Literature on Basic Education

173. The dearth of good literature for the guidance of both teachers and children in basic education has long been felt. The Assessment Committee on Basic Education referred to that problem. They stated that a considerable quality of good literature was pro- du ttd  in several Basic Training Institutes and suggested that if a serious attempt was made to get such literature properly studied some very useful guide-books could become available to basic school teachers. They recommended that high level Standing Committees for producing basic education literature, both for teachers and chiMren, should be set up without delay and adequate funds w ade available for such Committees, adding that the initiative in that respect must be taken by the Union Ministry of Education. T h r



Commitlec are of the opinion that this work could be taken up by the National Institute of Basic Education.
174. The Ministry of Education suted tliat the recommenda­tion of the Assessment Committee on Basic Education was brought to the notice of Sute Governments for rendering basic education

literature in the regional languages to meet their needs. So far as the O ntral (k>venimeni was concerned, the National Institute of Basic Education had, as a part of iu  work, already started the collec­tion and editing of some of the material available in Basic Training 
Colleges.

175. For the SecontI Flan wriod the Ministry had drawn up a scheme for the production of literature and other material on bbic education. 'I'he scheme was approved by the Planning Commission in May, 1956, but the same could not be uken up immediately as the required staff was not available. The toul provision for the scheme was Rs. ^ lakhs and the budget provision for 1957-58 was Rs. 1 lakh. The schcme comprised of (a) guide books for teachers in basic sch(x>ls, (b) source books for teachers in basic schools, (c) suf^lemenury reading nutenal for children, and (d) publication of monographs on the subjects connected with basic ^ucation. The scheme was very elaborate and as such it required proper thinking and planning. Only two schemes, viz., (a) and (c) mentioned above had been concurred by the Ministry of Finance and steps were being taken to implement the same.
176. The C.ommittee feel that the work of pnxlucing literature on basic education could advantageously l>e done by one body and tliat the National Itutitute of Basic Education may be given powen for selection and publication of literature on basic education. The Committee are not convinced that the Secretariat of the Ministry should be concerned witli the work of collection, editing and publi­cation of the literature on basic education. The Committee also note that the National Institute which has been entrusted with the work of collection and editing selected material available in Basic Training Colleges has not published any book so far. The Com­mittee suggest that this work should be seriously taken up by the Institute and useful guide books published for the teachers and children to arrest the deterioration in the standard of basic educa­tion which is evident at present in a number of basic schools
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V. COMPULSORY EDUCATION 
A. Introduction

177. At the beginning of the 19Ui century, India had a fairly large ntimber of indigenous schools welL spread all over the country including even the remote villages. Majority of tliose schools were elementary single teacher schools teaching three R*s in the traditional way to the children of tender age and mainuining thetiiselves on the fees and present received from the pupils. Mr. William Adan, in his book •Report on the state of Education in Bengal' suted in 18.S8 that there was a school for every four hundred of the popula­tion. With the advent of British rule, these indigenous schools decayed gradually with the result that the mass education in India in 1901-02 was even worse than what it was prior to the advent of the British rule. The percenuge of literacy fell considerably as the rate of expansion of the new type of primary schools started by the British was not as fast as the disappearance of the indigenous schools. The net result was that India lost the slight advantage slie had held at the beginning of the 19th century and it became educationally backward at the beginning of rhe 20th century.
B. Early attempts to introduce C.ompulsory Education

178, The first to put forward a suggestion in this respect was Mr. William Adam who in 1838 observed that a law should ulti­mately be enacted compelling every village to maintain a school. A more direct suggestion came from Captain Wingate in 1852, who proposed a levy of a cess of 5 per cent, on land revenue and to utilise part of its proceeds to give compulsory education to children of agriculturists. The proposals met with severe opposition and com­

ing the inhabitants of any local area to tax themselves for esublish- ment of schools. This was accepted by the D.P.I. Bombay but rejected by the Government as premature and impractical.
179. With the levy of local rates and the introduction of compul­sory education simultaneously in 1870 in England, the nationalist Indian opinion b e ^ n  to be organised through press and platform and demanded rapid expansion of education among the people.
180. Great impetus to the movement was given by the Maharaja &yajirao, Gaikwad of Baroda, who introduced compulsory educa­tion in Amreli Division of his State in 1893. The results of this experiment were so promising that he applied it to the State as a
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wliole in 1906. The kad  thus given by the Sate ol fiaroda w u  Mon ibUowcd in British India. In Bombay, a Cooimittee tvat mpointed (1906) to examine the feasibility oC introducing compul­sory educatuMi in’the city of Bombay. But the Committee came to 
the conclusion that the time was not ripe.

181. Shri Gopal Krishna Gokhale took up the cause of com­pulsory education in early twentieth century. In 1911, he introduced a private bill in the Central legishture to provide for ^ e  introduc- ticm of compulsory education. Though the Bill revived support from the leaders of all «valks of life, it was defeated by the Central Legislature whidi had a clear oflkial majority.
182. The first law introducing compulsory education was passed in 1918 by the Bombay Legtslauve Council. The Bill was intro­duced by Shri Vithalbhai Patel. This measure known as the Patel Act, evoked immense interest and immediately attempts began to be made in otiier Sutes to enact similar legislation and between 1918 and 19S0 every Sute directly under British rule placed a law for compulsory education on the Statute Book.
18S. The area under compulsion, however, increased from

8 towns in 1920-21 to 167 urban areas (out of a toul of 2,703) and 13,062 rural regions (out of 6,55,892) in 1936-37. When the Con­gress assumed office in 1937 it was expected tliat great progress would be made for the expansion of compulsory education but all such hopes were belied wnen the Congress resigned on political grounds soon after the out-break of World War II.
C. Attempts after Independence

184. On the eve of Independence, hardly 36*3 per cent, of children in the age group 6—11 were in schools of one kind or the other. In 1947-48 compulsion was enforced only in 225 towns and 10»017 villages in 20,574 schools with *22,55,923 pupils. This was a challenge to the country. The Central Advisory B<»rd of Education had considered the question of providing free and compulsory ele­mentary education in the count^ and in iu  report entitled “Post War Educational Development in India*’ popularly known as Sargent Report published in January, 1944, the Board envisaged the intro­duction of free and compulsory elementary education in a period of40 years. At the Press Conference held on February 18, 1947, the Education Minister rightly emphasised the pressing need of expand­ing the system of education in the following words:
will conclude by stressing once agpn the imperative neces­sity of reforming and expanding our system of Pupa­tion. Education should have the highest priority in our national budget and should take its puce imme­diately after food and clothing. In incx, a pn^ier



system of education u  necemry in order to ta^ le  atisbcttm ly even these problems."
185. T he All India Educaticm Conference conven^ by the first Minister of free India in January, 1948 while considering the future progianune of education in the country expressed the view that 40 years was too long a period for introducing compulsion and suggested that the period should be reduced to 16 years. While addressing this Conference, the Education Minister satd:

"No one will io r a moment tolerate to<lay that 40 years must elapse before the full scheme of basic education for all the inhabitants of this land can be implemented. In foct, even half of that period will seem to many to savour delay and procrastination. We must, therefore, devise measures by which the educational progrew of this country can be so accelerated that we reach our objective within a much shorter time.”
"I know that many difficulties and obstacles face us. I know that on account of the happenings in the recent past, the attention of the Government and the people has often been diverted from constructive work. After full consideration of all these factors, I would still assert that education cannot wait. Even if other nation- building activities of the Government have to be slowed down or deferred on account of such difficulties, educa­tion, at any rate, must be pushed forward as rapidly as possible. We must not, for a moment, forget that it is the birth-right of every individual to receive at least the basic education witnout which he cannot fully discharge his duties as a citizen."

186. The Conference recommended the appointment of a Com­mittee to examine the existing financial resources and the programme for educational development for all Provinces and States and to make suggestions to ensure that educational development was not held up for want of funds.
187. A Committee was accordingly appointed under the Chair­manship erf late Shri B. G. Kher to examine Ae existii^ finanrfal Toources and suggest ways and means of raising finances required for the d i ^ e n t  stages of a comprehensive system of education. Tliis Committee presentra a scheme for introducing 8 years' com pu ls^  education within a period of 16 years by two 5-year and one 6-year Plans. The First Five Year Plan aimed at bringii^, in giadu^ stages, M per cent of the children in the age group of 6-11 under compul­sion. The sea>nd five year plan envisaged exteiuion of compulsion, to the remaining diildren of the same age group, so that at the end of ten years all the diildren between 6 and 11 would be under
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.compulsory instruction. The six-year Plan, thereafter, proposed to extend the scope of compulsion to children of the age group 6*14. The Gnnmittee also went into the question of finan<x and worked out detailed estimates of expenditure involved at various stages and suggested that the Centre should provide SO per cent, of the cost w ^ e  the Provincial Governments and local bodies should finance the remaining 70 per cent. The expenditure to be incurred during the 16 years on elementary education on basic lines was to increaM progressively from Rs. 14 crores in 1949-50 to Rs. 288 crores in 
1964-65.

188. The Cfmstitueni Assembly to which was entrusted the task of preparing a Constitution for the country made free and compul­sory education one of the Directive Principles of State Policy in the following terms:
"45. The Sute shall endeavour to provide, within a period of ten years from the commencement of this Constitu­tion, for free and compulsory education for all children until they complete the age of fourteen years.”

D. Progress in Elementary and Compulsory Education
(a) First Five Year Plan

190. The First Five Year Plan provided that educational facilities would be extended to at least 60 m r cent, of the children of school- going age within the age group 6 to 11 but the actual percentage reached at the end of the First Plan was unfortunately only 51 p>er cent. The Ministry of Education informed the Committee that the firm target envisaged during the First Plan was 55*7 per cent, as an in st 44‘ 5 per cent, before the Plan. In other words, an increase ot 11 per cent, was visualised during the First Plan peric^. Further, the figure of 44*5 per cent, in 1950-51 was provisional and the actual Sgme was only 42 per cent. Thus the percentage of school going children in age group 6-11 was increased in the First Plan period from 42 in 1950-51 to 51 in 1955-56 which meant an of9 per cent, as ap inst the estimated increase of 11 per cent. The Planning Commission, in the First Plan, had stoted that the target of 55*7 per cent, could be increased to 60 per cent, if local resources were properly developed and tapped for the purpose of education and every educated person in the country was yoked to the task of giving whatever education he was capable of giving. Those condi- ticms .were not ^nerally  fulfilled and as such the tai^et of providing educational facilities for 60 per cent of children in the group 6-11 could not be achieved. The rate of growth of fariiitifff for 
e le m < ^ t^  eduqition varied in different States. The statement at AiqMidix III gives the percents^ of pupils compared to the total popuUition in the age groups 6 to II and 11 to 14 in 1950-51 and 1955-56 in various States as they existed before reoiganisation.
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191. The increase in tlie number of pupils in the age group 6 to14 and in the number of schools during the period from 1950-51 to 1955^6 ivas as under:—

57

1950-51 *955-56 Ptirccnt age increase
Piq>ils—

6 to 11 years . 18,680,000 24,812,000 32-3
11 to 14 years . 3,370,000 5,095,000 50-3
6 to 14 years 

Instituiions—
• 22,050,000 29,907.000 35-6

Primary/Junior Basic S(^ools • 209,671 277,197 32-2

Middle/Senior Basic Schools • 13.596 21,702 59-6

Compulsory education which had been introduced in J196 u rbw  areas and in 20,261 villages before the First Plan was in force in1,082 urban areas and 38,726 villages at the end of the First Plan in 1955-56. The percentage increase was thus 173 and 91 as far as the urban areas and the villages were concerned.
(b) Second Five Year Plan

192. In the Second Plan it lias been estimated that educational facilities would be provided to about 63 and 23 per cent, of the children in the age groups 6 to 11 and 11 to 14 respectively. The Planning Commission realising that the targets laid down in the Second Plan were low and the directive laid down in Article 45 of the Constitution could not be fulfilled early enough made some important recommendations in the Second Plan which if imple­mented by the State Governments should raise the percentage of children going to schools both in the age groups 6 to 11 and 11 to 14. Some of the important recommendations are given in Appendix V for ready reference.
193. A statement at Appendix VI shows the schooling facilities for boys and girls separately in age groups 6 to 11 and 11 to 14 State-wise during 1955-56 and as expected in 1960-61. The infor­mation given relates to position on 1st April, 1956 and 1st April, 1961 respectively.

(c) Financial Outlay
IM. The distribution of outlay between different fields of educar tion in the First and Second Plan is as under:—

(Rs. in crores)
First Second

^lementaty Education . *̂*̂ 93 ^***89Secondary Education 22



Univerrity Bducsdon Tedmical & Vocational Education Social Education . Administration and Miscellaneous
T otal

(Ra. in cforai}
Fim SecoodPlan PlMI

*5 ^2a? 485 ' 5
II 57

169 307

195. Fr<»n the above it a p p » n  that the allocation for elementary education in the Second Plan is less as compared to provision made in the First Plan. The Ministry of Education informed that the provision of Rs. 307 crores for education in the Second Plan was only for the development programmes. In addition to this, ^ e  C ^em m ent would t>ear an additional expenditure of Rs. 450 crores for continuation of programmes in operation on the eve of the Second Plan. Thus the total expenditure from Government sources on education (developmental ana non-developmental) would be of the order of about Rs. 757 crores distributed as under:—
in crores)

Items 1956^1 Percentage 1956-61 1956-61 Percentage(Deve- of the total (total (total of totallopment provision committed expendi- provision,expendi- expendi- ture)tltfc) ture) (Cols 2& 4)Rs. Rs. Rs.
1 2 3 4 5 6

Btementaiy Edu­cation 8980 29-2 218*00 307*80 40*6Secondaiy Edu­cation 54-50 17-7 93-00 147*50 19*5University Edu­cation  ̂ . 59*50 19-4 53*00 112*50 14*9Technical Edu­cation 52-50 17-2 49-00 101*50 134Social ill Educa­tion 5-00 1-6 500 10*00 1*3Other Schemes . 45-70 14-9 32*00 77*70 10*3

lioTAL 307-00 100-00 450*00 757*00 100*00



196. From the above it would appear that while according to  the Plan provision only 29 per cent, of the expenditure on education would be iticurred on elementary education, taking into considera­tion the total expenditure, about 41 per cent, of expenditure would be incurred on elemenury education. The Planning Commission have further informed the State Governments to consider the possi­bility of redistribution of plan provision in such a way that more provision was made available for schemes in the field of elementary education. No Sute Government has included in the Development Programme of the Second Five Year Plan any scheme for introduc­ing free and compulsory education upto the age of 14 years in the entire State, although every Sute Government is stated to be t^ in g  to introduce free and compulsory education as early as possible within the available resources of finance and manpower.
(d) Review by Educational Panel of Planning Commission
197. A sub-Committee of the Educational Panel of the PlanningCommission in July, 1957 considered the problems of elementary education and specially the possibility of introducing free and com­pulsory education for children upto the age of 14 years by the 26th‘ January. 1961 to satisfy the Directive in Article 45 of the Constitu­tion. The sub-Committee considered the target as unatuinablewithin the specified period and recommended as follows:—

(a) The provision of universal, free and compulsory educa­tion upto 14 years should be regarded as the ultimate objective and attempt should be made to realise it in a period of 15 to 20 years at the latest;
(b) The immediate objective before the country should bethe introduction of universal, free and compulsory 

education for all children upto the age of 11. Thistarget must be reached by 1965-66 at the latest;
(c) All State Governments should be requested to raise the-aven^e pupil-teacher ratio to a minimum of 40 with­

out delay and that, if necessary, it should be raised still* h i^ e r  up to a miximum of 50;
(d) All plans of expansion of primary education should ber e v i ^  on the basis of me above pupil-teadier ratio* without any delay;
(e) A cAiased programme ol introduction of compulsory

education should be drawn up and UnlLed with the- 
phased proaran^ of introductim ol the Natioooil 
Extensimi Service Scheme. Tliis prognunm  ̂ ahouUT 
enfeure that ttatutory ocmipulstOQ is introduced in  
every {development Blod( within a period of nor 
tticccding 8 yean from the djtte of introduction U  the 
National Extention Service SdMoae; and
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The State Plam of expansion of primary education dur­ing the Second Plan period should be reviewed ensur­ing that no State is below the level of SO per cent, 
enrolment by 1960-61.

198. The representative of the Ministry informed the Committee that the State Governments had been informed ot the recommend­ations of the sub-Committee of Educational Panel of the Planning Commission and asked to underuke the revUion of their plans in the light thereof. The representative further informed the Committee that the obstacles were entirely or mostly of adequate resources and secondly, there were no teachers for intrc^ucing compulsory primary education on a universal basis. The Ministry worked out the cost of introducing compulsory primary education in the Third Plan and on a very conservative estimate it came to about Rs. 320 crores and the additional recurring expenditure thereafter^ to about Rs. 72 crores annually as per details given in Appendix VII.
199. The Education Ministers’ Conference in September, 1957 endorsed the recommendation of the Educational Panel of Planning Commission that free, universal and compulsory education should be provided to the children in age group 6 to 11 by the end of the 

T h ird  Plan period at the latest.
200. Regarding the efforts made for procuring additional resources, the Ministry informed the Committee that all over the country, particularly in the Community Development Projects and National Extension Service Blocks, special efforts were being made to mobilise the resources of the community at large in the form of land, material, ‘shramdan’ etc., for the schools. The State Govern­ments had been requested to enlist public co-operation and contri­butions everywhere for the construction of new school buildings and to consider the possibility of levying a special educational cess.
201. The Committee fully realise the vastness of the problem in providing free and compulsory education to the children upto the age of 14 years within the period specified in Article 45 of the Con­stitution and the financial difficulties in achieving that goal. The 

Committee, however, fail to appreciate the absence of even a pers­pective plan in the Ministry of Education according to which the 
goal laid down in Article 45 of the Constitution is sought to be achieved and the definite time limit and the finances to be provided for the same in various stages. The Cpmmittee understand that the Governments of Madras and Bombay have adopted the policy of giving free and compulsory education to children within the age ^ o u p  of 6 to 11 first and they do not, therefore, see any reason as 
to why the other State Governments should not follow suit. The 
■Committee, therefore, suggest that a pewpective plan for introduc­tion of free and compulsory elementary education for children upto 
the age of 14 y«irs in the country may be evolved by the All India 
Ck)until for Elemental^ Education with a phased p ro ^ m m e  for the whdte country to  be imj^lemented* within a specified period, with 
due regard to the financial resources, the existing C(»iditions and the.
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TecOTunendadom of the various Committees which kave already given th o ii^ t to the problem. The Ck>mmittee also recommend that the Ministry of Education should explore all avenues in making more funds available for elementary education including the intro­duction of a n  educational cess for accelerating the pace of progress in the field of primary education, so that within the shortest possible time the children in the age group of 6 to 11 are first brought within the fold of free and compulsory education followed by those in the age group of 11 to 14. The Committee further recommend that full ad\'antage should be uken of the private initiative by removing all impediments in the way of development of the volutary institutions in the field of primary education.
202. In this connection, the Committee would like to refer to para 140 of their 38th Report on the Ministry of Community Deve­lopment. Since it is not now possible to achieve the target laid down in Article 45 of the Constitution, it is necessary that the posi­tion is carefully reviewed at the highest level and a revised time­limit set up so that the Planning Commission may know without ambiguity as to what financial provision will have to be made on this account during the subsequent Five Year Plans. The Com­

mittee can not do better than reiterate the point made out by the Education Minister as early as in 1947 that education should have the highest priority in our national budget and that it should take its 
place immediately after food and clothing. The Committee would, therefore, suggest that the Plan provision for Education should not 
be reduced on the grounds of economy.

203. Education in the Union territories is the direct responsibi­lity of the Centre. The Committee, therefore, recommend that the 
Ministry of Education should seriously endeavour to fulfil the pro­
vision of Article 45 of the Constitution at least in the Union terri­tories, to serve as an example to the State Governments. The Committee were given to understand that the cost of introducing flee and compulsory education for the age group 6 to 14 years in Union territories in the Second Plan (three years period) will be about Rs. 3.5 crores, and Rs. 6.8 crores for the third plan period. The Committee are definitely of the view that it would be desirable to earmark this amount for the fulfilment of an obligation arising out of the Constitution.

204. The Committee also suggest that the Ministry of Education 
should review, in consultation with the State Governments, the Com­pulsory Education Acts of the States to remove the existing defects 
and to bring about a reasonable degree of uniformity.

BALVANTRAY G. MEHTA 
N e w  D e lh i ;  Chatrmdri,

The iOth January, 1958. Estimates Committee.
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APPENDIX I
(FiVte Para 61)

SUUement showing Pay Scales of Elementary School Teachers in different States as on 1>4>1957

For Seooodaiy Gtade Trained Teachers.

Andhra :
Rs. 45—3—60—2—90 in GovernmentSchools.
Rb. 40— I J— 55— 2— 75 in local bodies 

schools.
Rs. 37— 1— 45 in privately managed )Schools. J
Rs. 30—1—50 in Govt. Schools For Higher Ele*Rs. 30—1—45 in Local Bodies Schools > Grade Trained Rs. 27—1— 30 in privately managed schools J Teachers.

ForRs. 25 in local bodies schools
Rs. 15 in privately managed schools 
Rs. 20 in local bodies schools
Rs. 15 in privately managed schools

Secondary > Grade Untrained Teachers.
For Higher Ele. Untrained Tea­chers.

2. Assam :
Untrained . Rs. 40—60Guru, or Basic . Rs. 50—65Matric untrained . Rs. 50—65Matric Guru trained . Rs. 55—75Non-Matric normal passed Rs. 55— 75

j-p.m.

Head teadier to get an allowances of Rs. $/~ p.m. 
Bihar :

Rs. 50 ■a- 2—90Rs.Rs, 40—»—50—EB—I—60 R*. 30—1 (W)—40.

rrained Matrics) drained Non-Matrics) Jmndned Matrics). Jntnined Noii>Mnrics)
B o n ^ :

Rs. qtuiified teadien.tHttben.
(Sdeccida gtwle for is%  of various categories to tbecadrp).

JbMw a ^ J fu h m r :
Rfc 50—“j —90—BB—6—xao
CTWL loacricutates leodve the staitiiig sdaiy of Rs. 55 in this wile).
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6 . Ktnia  :
Rs. 35—3—63—*EB—^— 80 plus allowances for teachm in Govt, •diow  and for trained teachers in Private schools.
Rs. 35 pjn. plus allowanoes for untrained teachers in private ma- n a ^  schools.

7 . Madhya Pradesh:
Information not available.

Rs. ^Rs. 35—1—45 Rs. 3 ^ “ i““̂ i ) “ 40 Rs. 20—I—<bi)— 30 f.

For Trained Matriculates.For trained Non-Matriculates. For untrained Matriculates. For untrained Non-Matriculates
Rs. 45—3-—60—2—90 in Government Schools Rs. 40— 1 i—'55—2— 75 in Local Bodies Schools Rs. 40—1— 4̂8 in Privately Managed Schools.
Rs. 3C ^ i— 50 in Government Schools Rs. 30—I—-45 in Local Bodies Schools Rs. 3< ^ i— 33 in Privately Managed Schools
Rs. 23—1— 35 in Government Schools Rs. 23—1—'35 in Local Bodies Schools Rs. 20 in Privately Managed Schools

}
}

For Secondary Grade Teachers
For Ele, Grade Teachers.
For Lower Elementary Grade Teachers.

Mysore :
Ex Mysore State

Bombay-Karnatak .

Hyderabad-Kamatak

Madras-Kamatak .

5.5.L.C. Teachers.Rs. 50—3—80—4— 100 Non-S.S.L.C. iTrd.)Rs. 40—2—50—3— 80 Non-S.S.L.C. (Untrd.) Rs. 4( ^ 1—50-^—60

Non-S.S.L.C. (Trd.)Rs. 4®— 3“ ^  ^ -S .S .L .C .

5.5.L.C. iUntrd.)Rs. 50—3—80—4— 100 Non^S.S.L.C. (Untrd.) Rs.
S.S.L.C. (Trd.)Rs. 50—3—80—4— 100 Non-S.S.L.C. (Trd.) Rs. 40—2—50—3— 80 Non-S.S.L.C. (Untrd.) Rs.



G w r g .................................... S.S.L.C. (Trd.)Rs. 50—3—80—4— 100 S.SX.C. (Untrd.).Do.Non-S.S.L.C. (Untrd.)Rs. 40—1—50—2—60
10. Orissa :

Rs. 40—i— 50 (trained tcachers)Rs. 35—Other icachcrs.
11. Punjab:

Rs. 474—2—67JI/3—97i 4—117  ̂ for Junior trained teachers.Rs. 57f p.ra. in Rs. 4 7^2 -67 /3 -97 /4 -1 17 1  for Basic trainedteachers.
Rs. 50—3—80/4—100 for Senior trained teachers.

12. Rajasthan:
Rs. 50—2—60—EB—3—75 for trained teachers.Rs. 40—1—50 for untrained teacher.s.
Uttar Pradesh:
Rs. 45-1 -50-E B -1 -5 .'» -E B -1 -60  for Head teachers.
Rs. 35—1—40—EB—I—50 for Asst, trained teachers.Rs. 304 for untrained tcachcrs.

14. West Bengal:
Matriculates with—Basic Training Diploma—Rs. 5^-412-15-512-90.‘A’ Category-Trained Matriculates—Rs. 55—1—60.'B’ Category—Matriculates and Trained non-Matriculates—Rs. 50.(inchiding “Special Cadre” teachers).
‘C’ Category—l^ntrained non-.Matriculates—Rs. 40.

As regards the dis|iarity of pay scales of the Primary School Teachcrs in the various States, it may lie stated that a little disparity is bound to exist.
The salaries of these and other teachers will have to fit in the salary |>attcrn of otlicr empk)yees of their State and will depend upon the local conditions and t ie cost of living.
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APPEPOMX m
{Vid*?aa. 77)

S u ttm m u  th a n b it O u ftr o H to f ^  p up ii*  e tm p m d  to  u M  grmiH 6*11 tmd 11-14 «  i950-5i «  »*• •«*«» Sum  at th^ txuud Ufvnrip rg a m sa tia n .

Stite Age>group 6 - i i  

1950-51 1955-56

Age-gToup 11*14  

1950-51 1955-56

(Ettim ated) (Ettim ated)

A n d h n ................................................. 53-5 68-4 16-4

A t t a i n ................................................ 58-4 60-8 17-6

B U u r ................................................. 29-8 3 4 0 8-4

B o m b a y .................................................. 70-4 80*0 18-9
ic. a

M ad h yaP iad eth  . 31-4 4 4 3 0.0

M t t l n i ................................................. 53-5 68-5 16-4

O r i i t a ................................................. 25-5 33-6 5-3

P u n ja b ................................................. 3 8 7 57-9 15-7

U tta r P iad eth . 35-1 3 2 6 11*8

W e lt Bengal . . ■ • 55-8 80-3 12-9

Hyderabad . . . ■ 2 4 9 34-5 5-5
0 0m

Jam m u & K ath m ir ■ 12*2 25-4 8*7 2

M adhya Bharat 25-3 44-4 7*3

M y t o r e ................................................. $2-6 55-0 17*2

p e p « « ................................................. *3 -4 44-4 I3 '7

R^ atthan  . . . . I 5 - I 22-4 5 0

Sautathtia . . . • 38-2 5 4 0 I I - 6

Ttavaooore-Cochia 98^6 100*0 31-5

A j m e r ................................................. 41*9 59-0 16-3

B h c q n l ................................................. 15*5 52-6 3*5

C o o r g ................................................. 61-5 95-7 27*8

D d h i ................................................. 6 1 .3 87-6 24-9

H im achal Ptadeth . 24 s 4 6 9 7 .9

K u t c h ................................................. 2 3 1 4 1-0 9-3

M an ip ur . . . • 40-4 86-7 15-4

T r ip u ra  . . . . 37-« 60-8 13-4

V in d hya Ptadeth 19*9 44-7 4-3

34-6 50*3 15-7

N E F A ................................................. 2*1 7 0 0-2

Andam an & Nioobar It lan d t . 24-8 32-6 8-3

A l l  I n d ia  . 42-0 51-2 13-9

in the number of
pupils. 70



APPSNIMXIV 

(V id t Fan . i i i )
Staummtt dummt immbtr cf Basie m d Nmt-Basic Sehoob m variota Suut tht Pm$PwYm v Plan

(a) BMleSdMoU

Name ai State 1951-52 X952-53 1953-54 1954-55 1955-56

Andhra . . . . • • 454 501 638
Attain . . . . 125 X57 317 505 640
Bihar . . . . 533 534 555 1686 aiiS
Bombay. 66 167 x68 X67 3670
Madhya Pradesh 78 78 129 182 1130
Madras . . . . 564 957 905 X075 2405
Orissa . . . . 176 227 3x5 370 383
Punjab . . . . 41 73 224 299 334
Uttar Pradesh. 32027** 31S04** 31119** 31232** 3i898**̂
West Bengal . 114 144 276 451 496
Hyderabad . 20 52 87 189
Jammu & Kashmir . . .. • •
Madhya Bharat 12 NU 75 231 442
Mysore . . . . X04 104 X23 133 275
Pepsu . . . . . Nil 20 70 67
Rajasthan . NU 21 72 X42
Saurashtra . 39 189 449 1742
Travancore-Cochin 4 4 . 5 46 6
Ajmer . . . . 210 391 43X 462 475
A & N  Islands 5 5 5
Bhopal . . . . • • • 10 18 39 97
Bihupur • • • 15 • •

Coorg . . . . • « • • • 15 46 1x8
Delhi . . . . 150 160 294 396 299
Himachal Pradesh . •  • • • • IX 66 86
Kutch . . . . • • • • • I I I
Manipur • • • • • . • I X
NEFA . . . . • • « • « 5 7
Pondicherry . • • • •  • •  • # #

Tripura 1 I 7 7
Vindhya Pradesh . 8 6x 7* 106
India . . . . 34,205 34,878 35,805 38.515 47,813.

*Ioduded in Madnu State.**Baaic primuy aclioob.
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(b) N— BwlrSdwto

Name of Sute *953-54
ft

1954-55 1955-56

I. Andhfi Pndcth . . . . 17.803 i«.604 20,441
1. A m m .................................. 11,938 12,204 l l , 99<̂

S. B ih tf........................................... 35,105 26A51 28,051

4. B o m b a y .................................. 3o,9to 33,046 32^11

5. Midhya Pndeiai . . . 11,106 12,731 13,068

6. M a d r a s .................................. iiA 4i 24^432 24,741
7. O r U i a .................................. 11,980 14,167 i 4 /» 3
8. P u n i a b .................................. 6.977 8,914 9,408
9. West Bengal . . . . 16.689 20,249 22,589

to. Hyderabad ■ . . . . U.503 12,975 13,113
11. Jafiiinu & Kashmir 1.239 1,506 1,882
12. Madhya Pradesh . . . . 5.691 6,218 7,280

13. M y s o r e .................................. 11,241 11,278 I M 99
14. P e p s u ................................... 1,823 2,492 2,533
15. Raja&ihan................................... 5,142 6,306 7,430
16. Saurashtra................................... 2,867 3.226 2,344
17. Travancure Cochin 4.149 4>2I9 4,261
18. A j m e r ................................... 142 145 144
19. A. & N. Islands 19 25 32
20. B h o p a l ................................... 470 588 1,277
21. C o o r g ................................... 119 138 103
22. D e l h i ................................... 250 274 283
23. Himachal Pradesh 646* 632 725
24. Kutch........................................... 299 344 415
25. M a n ip u r ................................... 708 794 877
26. N H F A ......................................... ** 148 145
27. Tripura . . . . 760 902 968
28. Vindhya Pradesh . . . . 2,380 3,223 3,546

India/Grand T otal 2,04,443^**2^6,23i**'*■2,35, i 67***

"Includes the figuiet of entwhile BiUnpur state also.
••Not available.
•••excludes 31,119, 31.233, and 31,898 schools in U. P. because the Government of 

(J.P. considenall these schools as basic primary schools.



APPENDIX V 
(Fide para. 192)

Statetnent showing Important Recommtndations of the Planning Commission to increase the ^rcentage of school going childrenin Schools
(1) Since the problems oi expanding educational facilities differ considerably as between States and different parts of the same State, it is necessary in eacli area to undertake detailed cduc;iiional surveys to determine the measures needed.
(2) An aspect of the situation in the field of elementary educa­tion whidi causes concern is 'wasuge' which exceeds 50 jjer cent, at the primary stage. In t»rder to prevent this the inri'oduction of compulsion is essential. Its enlorccinent may be easier il busy agfri cultural seasons coincide with school holidays as far as [>ossible. Further, especially in rural conditions, effort should lie made to give a practical bias to education as far as possible.
(3) Closely allied to the problem of Avastage is that of stagnation, that is, a pupil ctjntinues in the same class for more than tiie normal period. The principle for sugnation lies in improving the equality of teachers and teaching techni([ues.
(4) In view of the fact that by the end of the second plan the proportion of girls attending the school in the age-groups 6-11 and 11-14 would be 40 and 10 respectively as against 86 and 56 in the case of boys, tlie most urgent problem in the filed of elementary education is that of expansion of girls’ education. Special efforts at educating (>arents combined with efforts to make education more closely related to the needs of girls are needed. Where there are difTiculties in the acceptance of co-education other methods will need to be explored. In some areas there may be no alternative to separate schools for girls, in others it may be p>ossible to adopt a shift system as an interim 

measuse—one shift working for boys and the second for girls.
(5) Since one of the major obstacles in the way of promoting girls’ education is the dearth of women teachers, the task of training women teachers has to be approached as a matter of urgency, especially when it is remembered that in the third five year plan the problem of expanding primary education, will to a large extent con­

cern girls’ education.
The provision of housing facilities for women teachers in villages 

'would be an important step to take.
Opportunities for part-time employment may draw married 

•vomen into the teaching profession.
73



(6) The percentage of children of the 6-14 is broughtdown considerably by the large number of children having to leave achool to assist their parents eamomically. For example, while the percentage of children of the age-^oup 6-11. attending school, tncreasea from 42 per cent, in 1950-5I to 51 per cent, in 1^5-56 and is likely to go up to 6.1 per cent, in 1960-61, the corresponding figures for tlic age-group ] |'I4  uouid be only 14, 19 and 23 respectively. For these cliildren, who have to contribute to family income con­tinuation schools could help keep up the education of large number 
of children at school.

(7) In view of the fact that there is comiderable need for making more cffettivr use of available buildings and other bcilities, the introduction of the &>iift sysiciii in both basic and uon-basic sdiools is rcconHiiendfd as an nncrgeiK7  measure to meet ceruin practical diHicuiiie&. i his step will need to be accompanied by comiderable pro|iagatuia for iiKreasiiig enrolment in schools with a view to the gradual intnMliictioii of compulsion which is necessary for taking full advaiitafifr oi the scheme. It is suggested that the shift system may br inir«Kiii((*(i to licgin with, in the first two classes only, and the c.xj)criciKc* gained sluHihl Ik* reviewed at intervals.
I'hc rc<hut*d school liour& cMivisagcd in the introduction ol the shift syMcni in the first two classes will call for rationalisation of rhe curriculum and caicfiii planning of w(»rk Ixnh inside and outside the schrx>l.
(8) At the preMrnt stage austere standards should be adopted in regard to the Kinstruction of school buildings. Experiments in rlieap design of s< hcK>ls need to be carried out.
The starting of a school in a village need not be contingent in certain sundards being observed. A school could be started under whatever amingemenu are immediately possible in a locality. Common buildings like village temples and ‘panchayat ghars’ could also be used.
(9) State resources will have to be supplemented in increasing measures by local community effort. In addition to the assistance which local communities render in the matter of school buildings, they should also contribute towards meeting recurring expenditure.

To enable local comnumities to shoulder in some measure the continuing responsibility of supplementing expenditure on elemen­tary education, it is recouunended that each State should consider enacting legislation to enable the local authorities (including village
Encliayats) to levy a cess for education. The education <xss could related to appropriate Sute and local taxes such ^  land revenue, property taxes, etc., as to enable different sections of the community to make their contribution.
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APPENDIX IV
(KiV* Fw i»3)-

t « A o m «  tk$ / V M M U d f *  Sck»ol~tei^ehiUrtHft>r Jifftnmt agt-gnmpt ( i 9 S S * ^ 0‘

A—Agê ffroup 6-11 
1955-56 (estimated).

1960-61 (Targets)1

rHWuc oi ow e
Total Boys Girls ^ Total Boys

t  *
Giri> 
* Ni

1. Andhra Pndesh . 5«-8 76-4 41-2 66-7 86 9 46-6
2. Assam 60-5 73-6 45-6 690 80-5 5 6 *
3 Bihar 340 55-8 II-9 350 56*6 l t ‘7
4. Bombay 67-5 840 50*0 760 92*0 63-0
S. Jammu & Kashmir 25*7 41-2 8*9 35-6 572 la  7
6. Kerala 95*5 1000 91 0 100-9 100-0 too-o
7. Madhya Prmdeth 4^-7 678 16 6 54-4 86*4 a i -3
8. Madras 71-3 881 54-4 82-7 98 0 68-6
9. Mysore 62-9 80-6 40*4 787 987 54-3

xo. Orissa 35-i 53*9 161 42-6 653 ao-4
11. Punjab 551 74*6 32*4 760 100*0 4 4 9
12. Rajasthan . 24*''̂ 38*5 9-3 32*5 49*1 iO'9
13. Uttar Pradesh 33-5 51 5 13*6 40-7 63*7 15-4
14. West Bengal 72-2 95 I 49-8 80*5 97*6 59-4
15. A. & N. Islands . 36.4 48-5 23*5 58 0 75 0 4c 0
16. Delhi 73-5 851 61-0 850 98-4 70-3
17. Himachal Pradesh 47*0 770 14-6 60-6 94-2 23-8
18. Manipur 896 97-3 82-0 93*8 97*5 90 a
19. Tripura 70-5 97*8 41-2 88*8 981 76-7
20. N.E.F.A. . 9-5 15-8 2*1 I I -5 20*0 a -6

39-5 43-6 35-2 46*9 53-2 40 a
India 5*0 690 330 627 86-0 40-0

B— Âge-Group 11 
1955-56

-M 1960-61 (Targett)

Total Boys Girls Total Boyi Gizl»
2. Andhra Pndeth  . I3 '9 22'6 5-2 17-3 27 0 7-6
2. Aaiam 21-7 30-9 i i - i 2 5 1 33*8 *5-3
3. Bihar 9-9 I8*3 1-3 l i '7 20*9 a-4
4. Bombay . i 8-i 290 8-0 22*0 34*0 10-3
5. Jammu & Kashmir II-3 19-0 S-2 17-7 300 4-*
6. Kcndt 36 2 43-6 29*0 46*6 60*8 3 3 0
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Name of Stuc

7. MMibyaPtMlcaha. Madm 
9. Myioic 

4a  •rint 
11. Punid)! 
la. lUjHthan
13. Utiar Pndoh
14. Wett Bcnfd;
15. A.aiN. Itlandi16. Ddhi
17. Himachal Pradeih 
tS. Manipur] •
119. Tripura •
M. NBPA 
at. Pondicheny

India

^Agc-Group 1I>I4 i9«0-6l (T«»ete)

Tottl Baft Girb Totia Boyi Girb

10-7 18*2 2*9 ' 12*9 21-8 3 »
12-6 32 0 13 a 26*2 37 H 15 3
22*9 36 I 9 1 25*6 40*2 ll-X

6-9 12*6 i ‘3 9*8 18*0 1*8

24 4 39 X 7-4 29-8 47-5 9 *
9 1 15 6 220 10-7 18-3 2-6

140 240 3 » 15-2 25*6 3-9
19*5 29*2 8*2 25-3 35*0 11 7
12 1 18-8 50 22*2 34 0 lO'O
45*9 57*a 33-6 53-0 66? 308

i6-4 4-2 27*5 23-6 3«-2 7*4
190 33-3 4 3 27-3 40-9 13-6

19 5 29*2 90 28*6 42*3 13-0

1*2 i ’9 0-3 2-5 43 0-6

i4*8 27-9 21*4 34*7 39*8 29-3
19-2 30-3 8*0 22*5 36 0 lO'O



APPENDIX VU
(Vide para. 198)

Statement showing the cost of Introducing Compulsory and Fre§ Education in the Country by the end of the Third Fixfe Year PUm
For getting an accurate idea of the expenditure involved, estimates have to be worked out separately for each Sute and eaclt Union territory after uking into consideration the local conditions, the progress actually made in each area and other relevant factors. However, a general idea of the financial implications may be an ived 

a t thus:—
(i) Total number of children in the age group 6—11 is about4-5 crores.
(ii) Out of them 60 per cent, (in round figures) will be atSchool by the end of the Second Five Year Plan.
(iii) The remaining 40 per cent, will number about 1 *8 crores.
(iv) Total No. of children in the age group 11—14 is about2-7 crores.
(v) Out of them about 20 per cent, (in round figures) will beat Schools by the end of Second Five Year Plan.
(vi) The remaining 80 per cent, will number about 2*2 crores.

(vii) If compulsory education is to be provided for during the3rd Five Year Plan for the entire age group 6—14 years, the total No. of additional children to be brought to
school during that period will be I '8 -f 2*2 es4 crores.(viii) For the purpose of calculation it may be taken thatadditional schooling facilities for l/5 th  of that number i.e. for 80 lakhs children will be provided every year during the Third Plan.

(ix) At the rate of 40 children per teacher 2 Rikhs of teacherswill have to be appointed annually. For calculation the average emoluments of a teacher (pay plus allow­ances) has been taken to be Rs. 90 p.m.
(x) For each of these 2 laklis units of 40 children under ateacher the items of expenditure will be as follows:

(a) Non-recurring :
(a) (t)—Contribution for building . . Rs. i,ooo(o) (tt)—Furniture, teadung appliances otherequipments, etc. • . . Rs. 400

Rs. 1,400
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(6) Rtanring :
(p) rt>—Emotumeats of the teacher . . Rs. 1,080 p.«.(*) (u>-Otf»er items of rec. expenditure fuch as contingencies, rqMir and replacement of equipment and fur- .ntture rqwir to buildings, etc. . Rs. 150 p4U

78

Rs. 1,230 p.a.
(xi) Calculated on this basis the total expenditure required will be as follows:—

Noo-Recurrii^’Continuing Rec. -< NewTotal Rec.

1st year 2nd year 3rd year 4th year Sth year Total
aScr. 28 cr 28 cr. 2S cr. 28 cr. 140 cr.

25 .» 50 .. 75 » 100 „
25 .. 25 .. 25 25 „ 25 ..
25 » 50 „ 75 » too „ 125 „ 375 CT.

Grand Totalfor the 5 years.. . . .  .Rs. 515 crs.

Adding to tliis amount about 30 per cent, for inspectorate etc., the total comes to about Rs. 670 crores.
It is necessary to sute that education upto the elementary stage is not free everywhere at present. I£ education is also to be made free up to the elementaiy stage during the Third Plan period, the 

required expenditure will go up by the extent it is met from fees by the children already in the sdiools.
Taking all this into cunsidcration the total requirement may be roughly estimated to be of the order of Rs. 700 crores.



APPENDIX Vm
Staumtni shoving the Swnmary of CotubuiomlReconmuHdations

SerialNo. ReferencetoPara No.
Stimmaty of Condusions/Recominendations

1 2 3
1 16 The Committee fail to understand the absence of anall-India policy in the field of pre-primary education. The Committee are of the opinion that some guiding principles, though not rigid, should be thought out in consultation with the l ^ t  educationists and psy­chologists in the country and they should be placed before the Ministries of Education in the States for guiding the various educational institutions. It is desirable that a reasonably uniform standard of teachers, their training, methods of teaching and proper environment in pre-primary schools should be insisted upon.

22 The Committee suggest that separate amounts shouldbe properly earmarked for grant to pre-primary, primary, basic and social education etc. and under each head separate allocation should be made for important sut^heads like teachers’training, buildings, equipment, books for library etc. with certain latitude for reappropriation b«wecn the different sub-heads.
23 The Committee also suggest that all grants given by theCentre to voluntary mstitutions in the field of pre­primary, primary and basic education, should genera­lly be through State Governments except in cases of institutions of an All India character. Provision should be made for admission of a certain number of poor students free in pre-primary institutions before sanctioning the grant. In case of institutions of all India importance the Centre should invariably inform the State Governments concerned of the extent and purpose of assistance given to such institutions.
29 The Committee are sony to note that the enthu­siasm in regard to National Committee on early diildhood education proved to be short-lived. They suggest that this Committee may be revived
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by reconstituting it, if necess^, and that its acti> vities may be resumed. The * Committee apine- ciatethat due to limitations of finance, the pro­gress in this direaion would be necessarily slow. All the same some general ground should be covered during the Second Plan, so that the schetncs of pre­primary education may be suitably expanded in the Third Plan.
30 The Cummiifcc would like to lay special stress on thesuggestion that the State Governments should encounipe play centres in rural and industrial areas.
32 The Committee suggest that the Ministry of Educationshould make efforts in cooperation with the State Governments to increase the number of institutions for training of teachers for pre-primary schools. The Ministry should also encourage cheaper schools for the children of poor people who cannot afford to send their schools to aistly schools which are at pre.sent working in the field of pre-primary educa­tion. Further, the Committee are of the view that for child education, it would be better to have women teachers. Govenuncnt should encourage women with requisite qualifications to enter more and more in the field of pre-primary education as teachers, offer them stipmds during the course of their train­ing and give them extra amenities while in service specially in rural areas, such as housing etc.
39 The Comminee appreciate the efforts of the Ministryof Education in conduaing an All India Educational Surv’cy. ITie Committee sug{^ that the result of the sturvey be published early in the from of a bro­chure and placed on the Table of the House.
43 The Comminee were rather surprised to learn thatfull information regarding the decisions taken on and implementation of the recommendations of the Conunittee on Relationship between State Govenir ment and Local Bodies in the administration of primary education was yet to be received from the States.
45 The Committee suggm that the Ministry of Educa­tion should take a little more lively interest in per­suading the Sute Govenunents to fall in line and. to implement the reoommendations in Kher Com­mittee’s Report as early as possible so that some uniformity in the administration of p r i n ^  edu- cation in different States is achieved, which wouldi



•1

certainly be conductive to the expansion and improvement of primary education whidi at present is in an unsatisfactory State. The Comminee understand that the teachers under the control of local boar^ suffer from certain handicaps like non-payment of salary in time, utilisation for purposes other than educational>- transfers on grounds not considered reasonable etc. The Committee would suggest that the State Gov­ernments ma> he requested to examine the position in this respect and if necessary exercise more direct control on general administration of primary edu­cation with a view to eliminating the existing evils.
10 53 In view of the fact that the progress of elementaryeducation in the country is rather slow, the Com­mittee consider it rather unfortunate that certain amounts of grants sanctioned by the Centre for the development of elementary education should have remained unutilised.
11 58 While appreciating the steps taken to improve theutilisation of grants, the Committee would like to suggest that the Ministry of Education should in­vite the Members of Parliament of the State which could not fully utilise the grants or implement a particular scheme in the field of education, to a con­ference and place before them the difficulties in res­pect of that particular State and various other handi­caps in the way of progress. Meetings should take place with regard to each State one after the other and in that way the discussions will be confined to problems arising out of one particular State at a time.
12 59 The Committee also suggest that there should be moreeffeaive co-ordination between the Ministry of Education at the Centre and the State Governments and both sides should understand each other more correctly and appreciate the difficulties in the way of each so that the existing feeling in the States that the Centre is oying to centralise all authority even in the domain wmch really belongs to the States is removed. The schemes in the field of Education should be more freely discussed between the Centre and the States, and the Centre should liberally release the money accordiilg to a settled policy to enable the States to carry on the development work.
13 64 The Committee are sorry to note that all the States-have not been able to take advantage of the scheme



of Central assistance for increasing the salary of prinuiry school teachers. The Committee would suggest that the Ministry Education should per> suade the remaining Stale Governments to take advantage of this scheme so that the salaries of tea­chers can be raised to a reasonably uniform level. The question might be discussed with advantage at the Education Ministers* Conference especially in view of the prevailing dissatisfaction among the teachers reflecting in the falling standard of education.
14 65 The Committee would like to suggest that the proposalsof giving additional amenities to the prinuuy school teachers by way of free medical attendance, free housing and free education to their children upto the Secondary stage, be favourably considered and decisions arrived at expeditiously. The conces­sion should be made available to ail the primary school teachers including those employed under the District Boards and Municipalities. Further the possibilities of insurance of teachers at concessional rates of premia should also be explored with the Life Insurance Corporation.
15 71 The Committee suggest that the number of Basictraining colleges and schools should be increased to supply the required number of teaching personnel. The duration and standard of training should be raised so that teaching personnel coming out of the training colleges and schools are well quipped for the job required of them. Further, in the tradi­tional type of training colleges for graduates, training in techniques of basic methods of teaching should be made compulsory instead of optional as it is in the Central Institute of Education so that teachers coming out of these colleges have the necessary badcground in the basic methods of teaching. More women teachers should be encouraged for training especially for ele­mentary schools and the schemes for encouraging the training of wcMnen teachers should be pushed through with vigour in all the States without further delay. Asub-Committeeof the Estimates Commi­ttee which visited the Government Teachers’ Train­ing Institute for wcmien in Daryaganj, Delhi whidi turned out women teachers for Junior Basic Schools, found that Ae Institute had a practising school upto die middle standard of a non-basic type. The Committee fed that a Training Instittitt f(v Basic teadiers must have a practising sdiool on



bMic lines, otherwise the tninees cannot derive full advaatige of the training and have to go to Bade SchoM outside the Institute for practical trtining.
16 76 The Committee hope that no time will be lost inimplementing the scheme of expansion of girls education and that the ftmds earmarked for this purpose would be ftiUy utilised. The Committee would like the Ministry to more concentrated attention to the question of girls’ education in view of the considerable leeway that has to be made up in this direction.
17 85 The Committee s u g ^ t that without chedung theof cxpaMion in the field of elementary educa­tion, the Ministry of Education should pay more attention to the qualitative imfurovement and for that purpose local resources in the villages and towns should be mobilised and encouraged by way of inviting the local people to share the expenses of primary schools for furnishing them properly and adequately. A drive for furnishing local schools could attract local resources as in Murash- tra where joint efforts were successfully made by all including the Ministers to mobilise local re* sources for opening new and furnishing the exist­ing primary schools.

18 86 The Ministry of Education should also give financiaassistance to the State Governments for schemes of medical inspection of school going children which all States should be persuaded to have.
19 87 The Committee recommend that in the Union ter­ritories directly fimctioning under the Government of India, ctmditions in primary schools should not be allowed to remain as they are and the Ministry of Education should make such satisfactory arran­gements in those areas for primary education as may be emulated by States with advantage.
20 91 The Committee feel that^it would be advantageousto set a time limit for ttie preparation and intro­duction of schemes for imparting universal com­pulsory education entrusted to the All India Coun­cil for Elementary Education.

92 The Committee observeTfrom'^the Government rescdution setting up the All India Council for Ele­mentary Education that the Educaticmal Adviser to the Government of India and the Head of the



Bwic and Social Edu o tion DiviiioD of the Mtn»> try {^Education are to be the Chairman and Sec­retary of Uk  Council respecxively. Tlie Comnuttee do not an>redate the poiky of mthnatefy involving the Minmiy with the management of such bodies. They are of the opinkn diat there should be some mamnery on the lines the University Grants Commission, whidi nu^ be statutoiy autonomous or semi-autonomous. It should be su llied  with ample funds as wdl as sufficient authority to cany on the work in its sphere in consultation with the State Governments.
as 98 The Committee feel that the agency of Pandiayats iarural areas should be more activdy utilised for cons­truction of houses for teadiers in rural areas with financial assistance from the Centre and States on a grant>in-aid basis.
33 99 The Comminee are of the opinion that the Mmistiyshould slow down its programme of construction of costly p r e s ^  builcungs and utilise the funds thus saved in providing a net woric of dieap and simple buildings for basic schools on a planned basis in consultation with the State Governments so that the fulfilment of the Directive laid down in Article 

45 of the Constitution is not delayed any longer.
34 103 The Committee consider that the task of preparingmodel text books should be taken up by the Central Bureau of Text Book Researdi forthwith.
as 116 The Committee are of the opinion that unless theCentre utilises its resources earmariced for ele­mentary education predominantly for the im­provement and spread of basic education in the country the progress of basic educatim will con­tinue to be extremely slow. Thqr> therefore, call attention to the recommendation of the Assessment Committee on Basic Education that the Union Government should insist that any financial aid given by it directly or indirectly to improve or spread Elementary Education is strictly earmarked by the States for Basic Education t.«., Basic Sdiools and Basic Training Schools.

a6 118 The Committee are of the o f^ o n  that systematic comparative study of the adiievements of pupils in Basic and non-Basic schools would be usefol and m i^ t be undertaken widi advantage by the National Institute of Basic education.



37 131 The Gomaiittee oouidar it unfottunate that even•fker 30 yean of the enunciation of the scheme of bade educatton> the standard odstiaig in the basic sdioob is poor and that the Central Ministry is still thinking in terms of proposals for improving the standard. The Committee would lecommendthat the steps proposed to raise the standard of Basic Education should be expedited so that the existing misgivings in the mind of the public are removed as early as possible and Basic Education is put on sound lines throughout the country. The Committee would also suggest that steps indicated in para. 121 should be taken toward this end.
a8 130-131 The Committee are entirely in agreement with the views of the Assessment Omunittee on Basic Edu­cation in respea of Post-Basic Education that (a) the whole question of Post-Basic Schoojs should be fiilly discussed and there should be some clear declaration of policy in regard to the same, (b) the pufuls passing out of Senior Basic Schools who wish to join secondary schools other than Post- Basic schools should be Mrmitted to do so and (c) the pupils passing out of Post-Basic Schools shoidd be permitted to join in appropriate courses of studies in the Universities and they recommend that clear and tmambiguous enunciation of policy on these lines and issue of suitable instructions by the vari­ous authorities concerned should be expedited.
29 135 The Committee suggest that the proposed modelBasic School in Delhi should be put under the charge of a Board consisting of persons with suffi­cient experience in the field of Basic Education.
30 136 The Committee wotild further recommend thatanother model Basic School should be established in a rural area so that a comparative study of the experiences of urban and rural model schools could be made with advantage.
31 142 The Committee fed that there has been a tenden^which has been marked in recent years of each Ministry taking to itself more and more of adminis- tzative. and executive woiic which really does not fit in with the origii^ conception of a Secretariat organisation for dealing with poli^ matters as dis­tinct from day to day administration and executive functiona. The Committee, therefore, suggest that the Ministry, instead of direaly administering sudi institutions, ^ould gradually hand over such ins­titutions to other agencies created for that



purpote. In this yny the Ministiy may oontinoe to have general over-all control so ftr wltcy is con­cerned i it should not involve i t ^  directly in the administrative and executive functions.
32 146 The Commtttee fed that as there was an urgent needof research in the field of Basic Education, attempts should have been made from the very beginning to equip the National Institute (rf* Basic Education with requisite personnel. Furthtf, the Committee agree in this respect with the reoommendati<m of the Assessment Committee on Basic Education that in selected Basic Training Institutions, al­ready funai(ming, and in the Graduate Basic train­ing Colleges, provision for research in eveiy aspm of basic education should be made and scholarships should be offered to the best trainees in such training institutes to encourage them to undertake the re­search work. The Committee would prefer re­search units working in different regions on the problems connected with Basic Education in their regions under the over-all guidance of the National Institute of Basic Education.
33 150 The Committee would recommend that theNational Institute of Basic Education should undertake, without any loss of time, the training of Basic Education workers at the higher level i.e. Inspectors, Administrators, Supervisors etc. to enable them to properly appreciate the pro­blems in the field of Basic Education.
34 151 The Committee feel that it would be advantageousto associate the officials of the Sute Govern­ments more closely with the National Institute of Basic Education. Those officially connected with Basic Education and teachers from post-graduate training colleges can work in the Institute for a limi- tedperiod on problems faced by them taking the help of reasearch workers in the bistitute. This wouldincrease the co-ordin tion between the agen* des and the Institute.
5 153 The Committee feel that the question of locating theNational Institute of Basic Education should be further reviewed and the feasibility of locating it at a place where there are already vacant buildings avail­able should be examined. The Committee would suggest that the Institute should be located in an

area where some kind (^research in Basic Education has already been undertaken and t ^  the real n e o ^



t7

sity or othervise of tpeading another seven'lakhs of nqiees for the building in Delhi in these (kys of financial stringmcy should be carefully exanuned. The Conunittee also suggest that the feasibility of setting up this Institute in Wardha where the idea irf* Basic Education was given sluqpe might be examined by the Ministry.
36 161 The Ministry should take all steps to see that'theselection of craft in basic sdiools is done carefully and that the teaching is scientifically correlated with craft and not done mechanically as is reported to be the case in a number of Basic Schools in the country at present.
37 167 The Committee suggest that productive aspect inBasic Education should not b e overlooked and some standard targets of production should be laid down for different dasses keeping in view the age ofpupila, the equipment supplied and the nature or cnft. Tliese targets should be periodically reviewed and suitably improved upon as more experience is gained. Care ^ould, however, be exercised to see that the productive aspea does not in any way undermine the academic aspect of training.
3l  172 The Committee feel that Sute Governments should bepersuaded to take more interest by either purchasing products of basic schools or by arranging their diqjosal through Srate emporia, bhtmdars, etc. and by enlisting] the help ofKhadi and Village Industries Boar^ in that respect. Aa suggested by Acharya J. B. Kripalani, a comer in the en^ria» bhandan, etc., marked as **Childrea*s work” mqr be earmaked for the display and sale of basic schoM products.

173 The Committee are of the opinion that the work of producing guide bo<^, literature for teachers and childrn could be taken up by the National Institute of Basic Education.
4* 176 The Committee feel that the work of producingliterature on baric education could advantageously be done by one body and that the National Institute of Basic ^ucation m ^  be given powers for selec­tion and publication of literature on basic education. The Committee are not convinced that tiie Secre­tariat the Ministry riuMild be concerned with the work of collection, editing and pubUcation of litera­ture on barie education. The Committee suggest that



the work collecting and edirixig tdected material avtUflblein Basic Training Colleges should be seriously taken up by die National Institute ofBasic Education and useflil guide books pubUahed for die teachers and chiklren to arrest the deterioration in the standard of basic education which is evident at present in a numl)er of bteic schotds.
41 201 The Conunittee fully realise the vastness of theproblem in providing free and compulsory education to the children upto the age of 14 years witlun the period specified in Article 45 of the Constitution and the financial difficulties in adiieving that goal. The Committee> however, fail to appreciate the absence o£ even a perspective plan in the Ministry of Education ac­cording to which the goal laid down in Article 45 of the Constitution is sought to be achieved and the definite time limit and finances to be provided for the same in various stages. The Committee, therefore, suggest that a perspective plan for intro­duction of free and compulsory elemental education for children upto the age of 14 years in the country may be evolved by the All India Coun­cil for Elementary Education with a phased pro­gramme for the whole coun^ to be implemented within a specified period with due reg^d to the financial resources, the existing conditions and the recommendations of the various Committees which have already given thought to the problem. The Committee also recommend tha^ the Ministry of Educaticm should explore all avenues in middng more fiinds available for elementary educati(m in­cluding the introduction of an educational cess for accelerating the pace of process in the field of pri­mary education so that within the shortest possible time the children in the age-group (rf'6 to 11 are first brought within the fold of free and compulsory education followed by those in the age-group of

11 to 14. The Committee further recommend that frill advantage should be taken of the private ini­tiative by removing all impedin^ts in the way of development of the voluntary institutions in the field ijf primary education.
|2 202 Since it is not now possible to achieve the target laiddowninArtide45oftheConstitution» it is neces­sary that the position is carefully reviewed at the highest level and a revised time Umt set up so that the Planning Commission may know without



n

■nrfiiguity t t  to id itt finaadd pradsioQ will have to be made oa this aooount during the ndwequait Five Year Plans. The Committeee would, therefore, suggest that the Plan provision for Education should notoe reduced on the grounds of eooaomy.
43 30} Education in the Union territories is the direct res­ponsibility of the Centre. The Gomminee, therefore, recommend that the Ministry of Educa­tion should seriously endeavour to fVilfil the pro­vision of the Article 45 of the Constitution at least in the Union territories to serve as an example to the State Governments. The Ccmunittee are definitely of the view that it would be desirable to earmark the amount of about Rs. 3*5 crores during the Second Plan and Rs. 6*8 crores during the Third Plan which is the amount stated to be necessary for introducing compulsory education for the age-group 6 to 14 years in Union territories in fulfilment of an obligation arising out of the Consti­tution.
44 204 The Committee also suggest that the Ministry of Edu­cation should review, in consultation with the State Governments the Compulsory Education Acts of the States to remove the e.xisting defeas and to bring a reasonable degree of uniformity.
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